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395, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510,557, 566,567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 9.05,939, 942, 
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Thursday, thi's the 	day of March, 2014 

i'C)R AM 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr. K.Gcorge Joseph, Administrative Member 

0A29!2013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of J..akshadweep-682 558 

'I'.P.Latheef 
S/o Atteka 
.Thiruvathapura, Ki itan Island, 
Union Territoty of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Ki itan island, Union Territory of l..akshadweep-682 558 

Applicants 



The Executive Officer Om 

Village (Dweep) Panchayath 
Kilta.n Istan., Union Territory of Lakshadweep-682 558 

T.leincipa1 
Go.vérnment,'Senior Secondary School 
Kiltan Island. 
UnorlFerritQry of LaksJ -iadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Unin Territory of Lakshadweep-682 558. 

Maisha.T. 
S/d K.idavu: Kornalam 
Thenakkal HOuse, Kiltan Island 
U1ion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Aliiapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rai 
S/b. Syth Koya 
Pu 	th thyaeldi1a 111am, Kiltan Island 
Uii4ii T iry of Lakshadweep-682 558. 

5 	Sayed Muhammed Koya C 1-I 
S/o:MuthukØya 
Chrnayath House, Kiltan Island 
Uon Territory of Lakshadweep-682 558. 

6. 	Rafeek Khajl H.M. 
S/oAbdul, Rehrnan 

iyirHouse Kiltan Island 
Union Territory of I..akshadweep-682 558. 

(By Adv6cte Mi Shabu Sreedharan) 

Versus 

Applicants 



1 	Union Teriitoiy of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 	The irectoi of Panchayath 
Union Terntory of Lakshadweep 
Kavaiathi lsland-682 555 

3. 	The Chaiiperson 
Vi1fàge(Dweep) Panchayath 
Kiltan Island, Union Teiritory ofLakshadweep-682 558 

4. 	The Executi.ve .Officer 
Village (Dweep) Panchayath 
Kilian Island. 
Union Territory of Lakshadweep-682 558 

(By Advo6ate: 	(Mr.S.Radhàkrishnan (R1,2 & 4) 

I . 	3• 	0A87/2013 

Abdul Salarn P.P., age 43 
Sb Saidmuhammed 
Putliiyapura, Kiltan Island 
La 1< shad weep. 

jid 	an, age 33 

S4$nuhmmed 
ticjhcI-ipuse, Kiltan Island 

T. a!ad.J.ep 

(By Ad'ie: Mr.Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
Oion Territory of Lakshadweep 
Kvarathi -682 555 

2. 	Th,6 DiYect6r, DepartmentEof Science & technology 
Administration, 

drat&I1a?id-682 555 

I 	I 
3 	ub 5ivisiopal Officei 

Ofic 6'f-iRiEnvironrnent Warden 
Drtnrit oEnvironment and Forest, 
Kilar Is1nd?  Jakshadweep-682 558 

4. 	the Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 

Res po ii dents 

Applicants 

Respondents 



I. 	M:thukoyaT.P. 
S/a IKidave 1-Taji 
Thu uvathapw a, lKilan, Lakshadweep 

2 	SaliJi P.  
S/d Ibiahirn Haji 
Pdbdara, Ki 1an, Lakshadweep. 

Yaèbob P.K. 
S/oSubair.A. 
Punna!<kad, Kiltan, Lakshadweep. 

AliMohammed 
Sb Attaka, Al iyar, Ki itan, Lakshadweep. 

Kunhiko,'a A.P. 
Sb Sayed Muhammed P.K. 
Arakkalapura, Kiltan, Lakshadweep.. 

6.. 	du 11 ik!A. 
cKive T..P. 

A1i:c O r ,Kiltan , Lakshadweep. 

Mbria'ivar 
S/o. Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

StharC.1i, :. 
S/dMohmiied P. 
Chadipura; Iijtan, Lakshadweep. 

 
S/3 4ohrnmed V, 
Payod iffian, Lakshadweep 

ied P.T? 
/O  iA Pallithithiyoda, 

Kiltan, takshadweep. 	 Applicants 

(ByAdvqté: 'rs.baisy I Daniel) 

Versus 



	

•I. 	The Administrator 
UniOn Territory of Lakshadweep 
Kavarathi682 555. 

	

2 	The Chairperson 
Village (Dweep) Panchayath 
16tta;r-682 558 

	

3 	1 he Employment Officer 
Ka'varáthi, Lks.hadweep-682 555 

Qirector of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan —682 558 

Horticultural Assistant 
Village (Dweep) Panchayat, Kiltan-682 558 

(By Advocate: Mr.S.Radhakrishnan-R 1 ,3,4&5) 

5. 	0A126/2013 

Asadulla K.C. 
!o Yousuff 

Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Kunhi.M. 
So Ainbukoy 
Mandumml, Kiltan Island 
UVof Lksddveep-682 558 

.K. 
S/o Mohammed 
iornalam, Kiltan Island. 
UT of Lakshcladweep-682 558 

Saleem P.P. 
S/o Hamsa 
PiJthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

Rafeek P.P. 
/o Chatidan 

PurathiiraKiltan Island 
UT of L9ikshdadweep-682 558 

Respondents 



. 

Kunhi K.P. 
S/b Pukoya 
Kattally Kiltan Island 
UT OrUahaweep-6S2 558 

Abdi,ii! Kàsirn P.V. 
Sb P4uneer 
Pnthtnveli, Kiltan Island 
UT of.  Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Applicants 

Versus 

I. 	Uiion Territory of Lakshadweep represented by 
the Adrninistiatoi, Kavaiathi Island-682 555 

2 	The Dii ector of Panchayath 
Union ['cii itory of Lakshadweep 
Kavaiathi Island-682 555 

The cbairperson 
Vi.l1ae1(Pwee) Panchayath 
Kiltap Is'and, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath .  
Kiltan island, Union Territory ofLakshadweep-682 558 

The Environrheit Warden 
Dêpaitm'it ofEnvirorrnent and Forest 
Zonal.Offi'ce, Ni!tan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(13y Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

I. 	ialaludheef'i K.K. 
S/o Shaik oovalap 

oovalapouse, Kiltan Island, 
UT cf 1-akshadweep-682 558. 

2. 	Ncil Is'iCH. 

Island, 
Ut of Lakshadweep-682 558 
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Ibratiu11aTK 
S/p A1arred 
Th5nkaWouse, Kiltan Island, 
111 of L4ksha8eep-682 558 

4. 	AhërliA'.P. 
S/o SS'ed  Mohammed 
Arakalapura House, Kiltan Island, 
UT of Laksh.dweep-682 558. 

Ismail T 
S/o YUSUF 

Tholiyoda House, Kilan Island, 
UT oftakshadweep-682 558. 

Syd Mçhàmmed Koya K.P. 
S/b Mohammed 
Kanjipura HOuse, Kiltan Island, 
l.JT of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/.o Muthu.koya 
Ammipura House, Kiltan Island, 
Uf of Lakshadweep-682 558. Applicants 

(By Adyo.ca:.Mr.Shabu Sreedharan) 

Versus 

Union '1eiit0iy of Lakshadweep represented by 
the Administatoi, Kavarathi Island-682 555 

2. 	The iector of Panchayath 
uniOn Territoty of Lakshadweep 
Kavarathi Island-682 555 

3 	1 he Chauperon 
Village (Dweep) Panchayath 
Kiltan Island,i Union Teiritoiy of Lakshadweep-682 558 

 Theecitiv Officei 
Village (Dwep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

fhAssistaitEngineer 
'flectricai Sub Division 
Kiltafl Island 
Unbn Territory of Lakshadweep-682 558. Respondents 



. 

2. 	Nära:r411;aP.T.,äge 26 
So Kunhi 
Pall ithithiyodã House, Kiltan Island 
Lakshad weep. 

(By Advocate: Ms.Daisy I. Daniel) 

App! icants 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kávarathi-682 555. 

2. 	c:hairpersor 
V1lage (Dweep) Panchayath 
Kiltan-682 558 

3 	[)irecoi of Panchayat 
Department of Panchayath 
Karathi 7682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	ONo. 212/2013 

P.P. Havvabi, Wbo. Abdul S!am 
Labourer, Agricultural Department, 
Ati island, Residing at Pallipurarn House, 
Uici Tei+itory. of Lakshadweep, 

gaIs!arid.1 

(By Aocte: MrI. Jaju Babu) 

Versus 

iThe Director of Agriculture 
Union Territory olLakshadweep 
Kavaratti Island - 682 555. 

Respondents 

Applicant 
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I 	The Administrator 
Union Tr:ritor' ôfLakshadweep 
Kavaratti Islrd - 682 555. 	 Respondents 

(By Advocate W. S. Radhakrishnan) 

9 	0A266/2013 

1, 	Sabir Afl. 	: 
Kuriyathiyo House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. CheriyakQya 
Karuppatha3ura House, 
Kälpeni Island. 

M . C 
Paickipura HOuse 
<.â1.peni.IsIând. 

Haba,•.A 
Alikonie House 
Ki Itan Island.. 

A.P. Naseema 
Aynapra Hoyse., 
KaratFLjsland. 	 Applicants 

(By Adct 	Gangesh) 

Versus 

ifhe;Adminiâtor, 
\ dminisration of the Union Territory 
bt'Lakshád/eep, Kavarathi —682 555. 
liThe Director (Services) 
Ad rn'inlstri ati on of the Union Territory 
o1Lksh.adWp (Secretariat), 
Kavarâtti - 62 555. 

3 	Department of Environment of Forests 
.Jnn 	rory of Lakshadweep, 
Kavarathi -6$2 555. 	 Respondents 
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. 

(By Advocate Mr S Radhaknshnan) 

10 	OANo 268/2013 

M Nooiul Ameen 
Sb K C 

 

	

is 
	Mohammed 

Mulayam House, Agatti Island 
Union Teriitory, Lakshadweep 

	

2. 	B.M. MansOOj. 
S/o. Late A.0 Mohammed Jalaluddin 
Bharkath Marzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Advocate: Mr. Grashious Kuriakose) 

A. 	= 	 Versus 

The Administrator, 
Unibi Territory' bfLakshadweep, 
Kavaratj-ij - 682 555. 

The Director of Panchayath, 
Deprtrnent of Panchayath 
Kavaratti - 682 555. 

Diiectdr f Science and Technology 
I ; flvi1'.9pnt, 

1J.non.Tr/9fLakshadweep 
Kava -athi 682 555 

Director (Labour& Employment) 
Kavai'athi— 682 555. 

Special Officei: 
Vil1age (Dweep Panchayat, Agatti) - 682 558 

(By Adbcaie: Mr. .Radhakrishnan) 

	

11. 	A269/2013 

Ahamied L3aheer ,C., age 32 
S/a T.OUjS : 

.Ii' 	•iiv 

Araka 1 achattä;Hous ?  iciltan Island, 
Lakshadvej: 

(By A OcateMr:shjous Kuriakose) 

Applicants 

Respondents 

Applicant 
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1 
Versus 

1 he drninistrator 
UiTeritdr' of Lakshad weep 
Kavffii .682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682 555 

The Executive Officer 
Vii lage (Dweep) Panchayath 
Kiltan-682 558 

Horticultural Assistant•• 
Village (D'eep) Panchayat, 
Kiltan-682 55. 	 Respondents 

(By Ad.'ocate: 	(Mr.S.Radhàkrishnan (R1,3 & 6) 

12. 	172OJ3. 

Hame&adaet26 ; 
,, •(

h 	
I  

nn D/o SiMiati 
Nambihi. Hoise, iItan Island 
Lakshadip 	S  S 	 Applicant 

(By AdVocate: Mr.Grashious Kuriakose, Sr.) 

Versus 

I. 	The Adninsor 
kshieep, Kavarathi-682 555. 

2 	bii etp,f PànOhayath 
Depatent f Pane hayath 
Ka U. th162 555. • 	

II 

ec
:  I; 	-ç 	•• 

3. 	F$cutive Officer 
'Ville(Dwee) Panchayath, Kiltan-682 558 



2, 	Sayed BadushaMuhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	•... 	 Applicants 

(By Advocate: Mr.G.rashious Kuriakose,.Sr. & Ms.Daisy I Daniel) 

Versus 

The Adrninistmtor 
of Lakshadweep, Kavarathi-682 555. 

Director 
Scierice & Technology 
çhetlat-682 556 

3 	Dirtor of Panchayath 
Rural Development Departrnn't of Panchayath 
Chetl ° t-6$2 556. 

'Chjiperson 
Village, (veep) Panchayath 
Chetlat-682 556. 

A1d1.SubDiiisional Officer 
Chetlat-682 556. 

Junior Scientific Officer 
Chetlat-682 556. 

Accounts OfFir 
Secctariat, Kiarathi-682 55. 	 Respondents 

(By Ad\ocate Mr SRadhaki ishnan-R 1-3 & 5-7) 

14. 0N9/20:13 
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A.K. Sajeed 
Akkàra ,Hous 
Kalprii 1slançl 

P. Heei 
Pdodefrn House 
Kalpeni Island. 

AT. Ahadabi 
Athanarn Thonam House 
Kalpenilsland: 

P.P. Sulaikha 
Puthiyà Jandaram 1-louse 
Kalpeni Island. 

5 	C P Noojehan 
chnamPl1i House 
Kalpeni Island 

6 	A.l3bi 
Arakka1 lbuse 
Ka1eni Jslahd. 

7. 	MP. Mohammed 
Mullipura Hóusè 
la1peni Islad 	 Applicants 

(By Advo9te  VIr K B Gangesh) 

S 	 Versus 

TbeAdrnihitator, 
Administration of the Union Territory 
of Lakshadwep, Kavarathi —682 555. 

TheDirecton (Services) 
Administratqn of the Union Territory 

Laks1i6dwp, (Secretariat), 
jKaviratti L 68: sss. 

 
Unii Tribry of Lakshadweep, 
Kaãräthi682 555. 

its Direcior. 	 Respondents 

(By Advoae: Mr. S. Radhakrishnan) 

d 



irii 

15. 	OA 300/2013 

B.Koya, age 42, 
S/o B ammad, B i lutheth House 
Andrott Island. 

B.Ahamrned,age43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnmed Basheer, age 49 
S/0 Nalla Koya, Karakunnel House, 
Andrott Island. 

P.P.1-- lassan,age41, 
S/o Sa))eed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

C.Moharnmed Kasirn, age 44, 
S/o Koya Kidave, Chettathada I -louse, 
Androti. Island. 

K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra I -louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o K unh i Koya, Thattampokkada I-louse, 
Andrott Island. 

B.Mullakoya,age43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

11, 	P.P.Fathimath, age 41 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, A1iyathaa House, 
Androti. Island, 
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A.Mohammed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L. Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C:Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island, 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B,Mohammed Hussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-lakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
Sb 'ousaf, KOmalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kol ikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P, Moosathada, 
Andrott Island. 

K.C.Mohammed 1-lussain, age 39, 
SboSayeed Isrnail, Kannichetta, 
Andrott Island. 

P.P}Iamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



0 
25, 	M.P.Khaleel, age 37, 

S/o Assainar, Matharapura House, 
Andrott Island. 

P.P.Hassan,age4l, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
.D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

1-LIK.I-Iussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Moharnrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Androu Island. 

K,Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, AndrOtt Island. 

K;Mohanmed Basheer, age 34, 
S/o AboosalaU.K. Kunthathalam House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andron island. 

A.1sheed Khan, age 39, 
Sb Sayced Ismail, Aliyathara I-louse, 
Andwu island 

K.A.bdul Salarn, age 33, 
S/o Muthukoya, Kannathirninada House, 
Andron island. 

K.K.Anwar 1-lussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Androti Island. 

T.M.Mohammed Aliyu! Akbar, age 32, 
S/o Basheer, Kakachiyapura 1-louse, 
Androti. Island. 

Basheer Karakunne!, age 41, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada 1-louse, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya Moosankakkada House, 
Andrott Island. 

M.C.Hammedathbi, age 37, 
Dbo Yousaf, Mylachetta House, 
AndrOti. Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Guhar, Madeena Beegum, age 37, 
D/o:N4ohammed B, Aliyathara House, 
Ancrtt Island, 

46 	K K Pookunhi Koya, age 36, 
S/o*coob, Kolikkatt 1-louse, 
Aniroti. Island. 

47. l:Deryesh Mohammed, age 36, 
S/9 Sayeed Mohammed, Kachashada I-louse, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 



S 
I 	. 

 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Laks h adweep, Kavarath I. 

Director of Panchayats 
Department of P.anchayats 
i-\dministration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/i I lage (Dweep) Panchayat 
Androth kiand represented by its 
Executive Offlcer. 

Faisal J-\meen 
S/o Pookoya N 
Achammada I-louse, Androth. 

Mohammed Shamsheer M.K. 
S/oBathesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed i-\sker 
S/o Seethi 
Aliyathara 1-louse, Androth. 

Nushakhan M.K. 
SbpSiiied Koya 
M.ayamkakkada House, Andi oth 

9 	Mohnmed Kasim P P 
S/ôlddave, Palathupra HOuse, Androth 

AbctulAkbar 
Sbobair 
Paniath Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 
S/.o Ibrahim 
í-\Iiyathara 1-louse, Androth 

Si:a 

/o Iasim  Koya 
KunJIInath1 House, Andi oth 



Mohammed Hassan 
S/o IKun:hi Koya 
Ayenarnada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Thechéri House, Androth 

Muhammed Rafi 
Sb o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

117. P.P.Koyamma 
S/o P.K.Kidave 
Fa1athupura House, Androth' 

Muhariirned Khaleel 
S/o Abdulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
A.ndrqth. 

(By.Ado4;a,tp: 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. 	OA.301/2013 

1. 	Attakoya T.V, age 44 
S/a Kaya Thankgal; T, 
I hailath Valiyakkattu 
Androth Island 

2 	Sayecd Koya, age 43 
S/ayKide'A1iyathara House, 
Androth Island. 

Mohammed, age 54 
S/a Shaban, Biriyammada House 
Androth Island. 

Yousaf, age 60 
S/a Ahammed, Ianda1ath House, 
Androth Island. 

5 	Mujee Rehman, age 35 
S/a Koya, Kaichetta House, 
Andioth Island 

6 	Abdul Nasai, age 38 
S/oIJa.11a Kaya, Kunnashada House, 
Androth Islaid.. 

7. 	Mohammed .,l3ásheer, age 37 
5/o Yacoob', .1fliyathara House, 
Andiofh Island 

8 	Sbihaude,'  age 35 
S/a SaeeToya, Pandath Puthiyapura I-louse 
Anhoth Iand 

9 	Pookya, age 44 
S/o Kbyam'ina,iVlayampokada I-louse, 
Andoth Island 

10. NofaLage43 
1. 

S/a JKayrhia 1øya,  Thacheri House, 
Andi oth Island 

ii 	Aii, age 37 
S/oeethi, I hchcii Maasathada House, 
Andi ath Island 

H. 	.l 
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Hassan, age 30J.  

S/ø Jamaludbeen, Kadiyammada House 
Aridr3th Is'lhd. 

Mohammed Rafeek,age41 
$tb Ayshomrnabi, Bilutheth House, 
Androth Island. 

Jalal, age 37 
S/c. Kunniseedhi, Palathiipura House, 
Androth Island. 

Farook, age 49 
Sb Koyamma, Pochalarn House, 
Ajidroth Island. 

Abdu! Hassan, age 51 
S/p Abdul Içhader, Karachetta House, 
Androth 1s1ai. 

I<oya,ge48 
Sb Q.Sayeed Mohammed, Thacheri Moosathada House, 
Androth Isiànd. 

1 8. 	Basheer, age 4.7 
/o Kidave, Mbpdampura House, 

indrph, Island. 

19 	Mhammed 1-Issain, age 42 
Sb Hamced,'Azhikakem Pura House, 
Adiot i Island 

20. 	.Fabbai,age 39 
Sb Nalla Ko:, Kunnashada House 
Androth Island. 

21.. 14ohammed Liyaudden, age 33 
• 	S/QSayeed Mhammed, Neelathupura House 

• 	Androth Island. 

1tabeed,ae 4 
1q.hammed, Kunhali House, 

j 	 t 
\ndrbth Isiançi. 

S1i*iiF I 	ne1; a,e 33 
/oKida.!odamkakkada House 

Ar drçt.h Island. . 

Rãidad Beebi, age 46 



- 

Sb 	S iddequ 	Puthiyanalakarn House, 
Androth Jslan'd 

25 Indeen, age 60 
SbAhaed, Kan mm 	dalath House, 
Andioth Island 

26 Mohammed Saleem, age42 
Sb Sayecd Mohammed Kunnashada House, 
Andioth Island 

27 Gafooi,age4l 
Sb 	['hangu Koya, Pentamveli House, 
Andioth Island 

28 Siddeeque, age 43 
S/b Kidave, Mddiyothada I-louse, 
Andioth Island. 

29. Shanayas, âgd 33 
S/o JKunhi Koya., Pochalam House, 
Androth kla.nd.: 

30 	Pookunh[, age 50n 
Sb Kidave, Aliyathara House, 
Andi 	Isjand 

31 	Kaiec1ap39 
S/6 [3uh4i Aanakar House 
Aidioth Islahd 

32 	I11ys, age 36 
Sb I-Iarnza Koya, Aliyathara House, 
Andioth Island 

33 	Mohammed l3sheer, age 39 
S/p Sayced 4ohammed, Aliyathara House, 
Andiot Island 

4 h 1 
34. 	 33 

S/oSayeed Isçrrnil, Aliyathara House, 

S 
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Mol.amrned S1eem, age 33 
s/oKby an- na, Kannipura House, 
Andoth Is1and. 

Shamsuddeen, age 33 
S/oAbdul Kader, Belichetta House, 
Androth Isl.nd. 

Kunhisehi ge 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth, Island.: 

Yacoob, age 45 
S/o Sainddeen Kunnashada House, 
Androth Islaid. 

Abdul Jabbar, age 38 
S/o Sayeed Mohammed, Kannichetta House, 
Androth Island. 

Jmal, age 41: 
S/p Saye4 Biikari, Bidumkattu Bilutheth House, 
Andioth Island 

	

42 	Subaida, ag 
D/o Sayee4 Bukari, Thacheri Biyyada, 
Andioth Island. 

S aji na  qBee urn, age 29 
D/o.Na11aloYa, Lavanakkal House, 
And roth Island. 

Shhaxas Ieegurn, age 28 
T)/o Kunhi Ko'a, Lavanakkal I-louse, 
Andioth Isl.nd 

	

45 	Siad Khn age 32 
S/9 Po1okunh', Rahrnath Villa, 
Andioth Island 

	

46 	amuddech P P T, age 33 
S/o Nasar, Choclath House, 
Androth iianL. 

47. 	Ib1, age 42 
S/o Youaf Pandaram House, 
Androth Islatid, 



aL 

lIassan, age 39 
S/o Sayeed Bukari, Matharapura House, 
Androi.h Island:. 

Mohammed Saleem, age 38 
S/o Yousal, I hailath House, 
Andtoih Island 

IViohammed M.usthafa., age 36 
S/O. Pookoya,N.eganma.a House, 
Androth Island. 

Koya,agc36 
S/P Atakoya, Mathil i-louse, 
Androth Island. 

Kamil,agc4l 
S/n i'v'luthu K.oya, Palathupura I-louse, 
Andoh Island. 

53 	AsJ agc3O 
S/oSccthiiKoa, Lavanakkal House, 
Andioth Island 

Skariya, age 
S/n Muihukoya, Bilutheth I-louse, 
Andot:h Island. 

Salih,'agc 37. 
S/n K un i!<o)'a,Aynamada  I-louse, 
Androth Island. 

56 	RahmthulIa, age 39 
Sin S idd,ccquc, 13i lutheth I-louse, 
An dioh I s Ia ni. 

M.6haiiiiiied 	1am Naser, age 40 
S/o SaycedMbhamrned, Palliyet I-louse, 
Androtli IsIwcI. 

Sayced Mohmmed, age 42 
S/o Kasi mi, Achadapurakattu I-louse 
Androt ft Island. 

An\'arITIussaii age 29 
Sb PQQiQya,.Knnashada House 
Andioth Island 

S 



WD •60. 

61. 

62 

FIa.bçebu Rahmn, age 28 
Sb Sayeed Mqharnrned, Kunnel House 
Andioth Island 

RasIeed,age 3 
Sb Koya, Kerákkada House 
Andioth Isla'nd 

Chei iya Koya, age 32 
Sb Aboo Safah, Perumpall i House 
And roth Is lan d. 

/ 

Mujeeb Rebman, age 37 
S/oSayeed. Buhari, Karakunnel House 
Androth Island. 

Nèu•Ièl K, age 33 
SJoN.attaia Koya, Cheriyadarn House 
Andioth Island 

65 	iJdi rna ad, ge 45 
S/6 Koyamma Kai akkada I-louse 
Andioth Island 

66. Shamsu Shimoos, age 34 
Sbocheriya.koya. M., Pentamvi lapura House 
Androth Island.. 

67 	Mohamrnedbdul Naser, age 308 
Sb Jaleel M Kottiathattu I-louse 

ndiotIi JsdhcI 
r 

68 	Mohamiid athahulla, age 33 
Sb IKoyamakoya, Nallal House 
Andioth Isld 

69 	IiathulIah,ge30 

Sb Kunhisethi, Peiumpalli I-louse 
Ancli oth Island 

70. Riyas ge 29 
Sb Shaik Koya P S , Pentarnbelipuia House 
Andioth Island 

.1 	 I 

Ti 	I'hsai,ae3I 
S/9, Kiav P P Pandathu Lavenakkan House 
Andioth isIa64 
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72 	Rahmat, age 42 
Sb Pookutty M , Mathil 1-louse 
Andioth Island 

73 	Mohammed 1-lassan, age 37 
Sb Sayecd Mohammed, Achammada House 
Andi oth Island 

74 	Shanisudecnage 32 
S/0 Muthu Kya K , Nellai House 
Androth ISIT. 

Mohammed Nseer, age 28 
S/•Muhammed, Pentamvelipura House 
Andróth Islnd. 

Raulath Beegum, age 29 
S/o Thangakoya, Ai'athupura House 
Androth Island. 

Fathah'uddeeh, age 38 
Sp JK.idav.U.K., Makket 1-louse 

ndroth. k-I arid, 

78 	Badàiul Muneci, age 32 
Sb tbdul Khadei, Moodampuia House 
And oth island 

79 	Mohammed Iylustafa, age 33 
S/Q Ahammadiya, Jabalpuia I-louse 
Androth island; 

80 	Mohammed 1asim, age 47 
Sb 01c1 da' 1 \/' K , Makket house 
Andi oth Islai?d 

8 1 	Mohammed Aboosa!ih, age 40 
S/o SayeedvIoham med, Bilutheth House 
Andioth Island 

82 	Kunhiscethi, 	e 47 
S/o Yousaf Methaiapuiakatte House 
Aiirothls1ad. 

83 	1 lamsa Koya, age 42 
S/o Ahãmmed Makkett House 
Andi oth Islaid 

. 	 ..... 
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Attakoya, age 49 
Sb Yacoob, Aliyathara House 
Androth Island. 

1ale1 ; .age'9 
Sb Saveed, Cherikka Puthiyapura 1-louse 
A'ndroth Island. 

Fathhulla, age 34 
S/o Sayeed Mo1ammed,Palliyett House 
Androth Island, 

Basheer, age 55 
Thacheri Moosathara 	 S  
Androth Island, 

Mohanrned Farook, age 33 
Sbo NallakoyaC.L., Tharampalli Makket House 
Ahdroth kiand. 

AbôoàIih a31 
Sp laik 	Moosakada House 
Ardroth IsIaicl. 

Salbm, age 31 
S/o,Seethi,'Kärakunnel House 
Andrhth Island. 

Mohammed Kasirn, age 33 
Sbo.Syed 1\4d?harnmed P.C., Pathada I-louse 
AhdotlIsIarid.i 

çhéiiykby 	, age 44 
Sb Kidiye T ',Lavanakka1 House 
ydrotH is!ard. 

N401med issain, age 41 
S/o Sayed Iai1, Kandalath House 
Androth Island. 	 S  

Sabir Khan, age 33 
S/.o JKoyam:na<oya, "Thattampokkada 1-louse" 
Ahdroh Islahd.. 

 
Sio S4yV6td B 4ukari, Podamkakkada 1-louse 
Aicdth Is1hd. ' 	 S 



S 96 	Akbai C , age 33 
Sb Attakoya K Edayakkal House 
\ndiotb Is?1ard 

'II 

97 	Abdul 7ahaI,age 33 
/o Thangiakoya  P , Kunchali House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Pdayakkal House 
Androth Island. 

99. Navas, age 25 
S/o Hussafti,Thahira Manzil 
Adoth Islaiii.: 	H: 

1 00 	hanavas, ag 33 
Sb Shaiafudeen, Mathil House 
Andioth Island 

101 	11assan, age 33 
Sb Seethi M, Lavanakal I-louse 
Andioth Island 

102. Mohanrri.ed..Baheer, age 42 
Slo Ypusaf N11a1 House 
/pdioth Island 

03 Shrnqç1ee,'age 36 

S/p NalIa Koya, Kunnashada House 
Anth Island 

104 Zaiul A6id, age 26
1. 

Sb Kidave K Palliat House 
Androth Islàiid. 

105. Muthu Koya, age 39 
Sto J(unhi.ethi, Makkette 
Andi oth Island 

106 Iy1o4ai7mcd J'4ukhbeel, age 30 
S/p Koyanirnakoya, Kerakkada House 
Andoth sin'd 

107. 	muudei4, age 27 
Sb Koya Kiaave M P , Pandathupura House 
Andioth Islard 



	

• 108 	hihabudheepage27 
S/o Mutim Koya, Pandathuputa House 
4ndio th Is1ard 

109. Ubaidulla, age 29 
Sb Sathai, Kanniputa House 
Androth Island. 

	

110 	Ja1alage49 
S/o Yousal P , Moodarnpuia House 
Andioth Island 

III. KidaV,age551 
S/.o Iii cleèn M . , Bi r i .yamrnad a  House 
Andioth island 

Kidavu, age 59 
S/o.trjb, M&dt 1-louse 
Andioth I1and 

Mohammed Sálahudheen, age 26 
S/oIKyaT P., Kandeth House 
Anddth Island. 

114 MohamnedShakeei, age 22 
Sb IKu 1nhiscethi, Makket House 
Andoth Fslaid 

115 Moaime Aithaf, age 24 
Sb Jarnal Mayompokkada House 
Andioth Island 

Abdu! Gafoor, age 28 
Sb Nallakoya T., Bappathiyoda House 
Androth Island. 

N4oharrimedYathiya Khan, age 23 
S/o 13asi1o1  K , 	I l Mathil ouse 
Andioth Island 

118 N1la Kbya, age 39 
Sb Khadei e F C, 
An1roh 1',land 

119 Kunnikoya, age 35 
Sb Ahmcd, Ponnikarn House 
Andioth Island 



120 Zainul Abid, age 41 
S/o.AssinarN.P., Kandalath House, 
Andioth Island 

121. Mohammed- -age 50 
Sb. :Aj3dul Khad', .Kva1 Chetta House, 
Andioth Island 

122 Abu Nasii, age 36 
Sb. Siddfte,Kunna.hadá House, 
Andröth Island. 

Mohammed Aboo Salih, age 37 
5/0 Musthafa, Ammelarn House, 
Androth Island.. 

Koya,age37 
S/o Sayeecl Mohammed, Lavanakkal House, 
Androth lslancL 

Mohammed Rafeek C.P., age 38 
yed, qherikkal Puthiyapuram 

Andioth Island 

126 Mohmmcd Rafe1<, age 40 
5/0 Ukkas J31 liutheth House, 
Andioth Island 

Mukbèl ge 28 
S/oMajeedL, Perumpalli House, 
A n d iôift is  land. 

Iashe.d1Khah,9ge 33 
Sb Kidave A , Biyyadachetta I-louse, 
Andioth Island 

129 Mohammed Laiook, age 31 
Sb Pokbtty, Kunnel House, 
Aidioth Island 

130 Rahmathullah, age 31 
S/c> Kóyam:nia.iK.P., Bappathiyoda 1-louse, 
Androth Islâhd, 

131 Mohammcd Kasim, age 30 
Sb Naflakoya, Kennashada 1-louse, 
Andioth ls1aid 

I 	
II 
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132 Mohammcd I azal, age 38 
• 	Sb IKidave M P , Kandalath House, 

Andiotki Js land 

133 Moharnin'ied Abi1 dfpr T M , age 38 
S/6 N1akOya, Thai aij$11y Makket House, 
Andiøth Island 

• 

134 Jainal,'age57 
Sb Kidave, Poovadakkattu House, 

• 	. Andrthh Island: . 

• 	135. Mohammed Salern, age 31 
S/o Hàssan Kunni, Keyiyoda House, 
Androth Islaiid. 

136. Koyam.ma,ae47 
S/o.Abo.o Saleh ; .Kavalchetta House, 
Andoth Island 

137 f-1da'athuI1a,age38 
Sb Koyarnrna, Iai achetta House, 
Aàoth Island 

138 Abdul Azeez Khan, age 41 
• 	S/o Mob amriied, Birayammada House, 

Andioth Island 

139 Shamsuddàeen, ge 32 
Sb,o Sideeque M P ,Pazhayakamkattu House, 
Ahdioth Islahd 	I  

4 	
If 

140 1as}ie 	1aI  age 33 
So dapnkoya, Ammelam House, 
Anddth Island 

ji 
141 N1!koya, agc 50 

S/o Ahamed P 0, Matharapura House, 
Andoth Island 

• 	
•:.. 

1 42 1 larnza Koya age 43 
Sto, Iidave.B,;Aliyathaia House, 
Androth Island 

143 	 age 28 
iq 1I-Ip4 MI? , Ahirnelam House, 

Ai4oth 

It 



144 SayecdJsmaiI,a 'ge58 	 S 
Sb 	Adulla PP, PUdarnkakkada House, 

idi otli Lsland 
¶ 1 

145 Amjath Khan, age 28 
Sb 	Buniyam ini, Ammelarn House, 
Anchoth Island 

 Mbharnhied.1qb!, age.8 
S/o Na11akoy,Ferumpa1ly House, 
Adyoth Island. 

 Pookunni,.age 56 
5/0 Ypusaf11T1aji .Bappathiyoda House, 
Andiothislarid I 

148 ohamiicd 	asheer, age 38 
bo IKidave A, Mayarnpokkada House, 

Andioth Island 

149 Cheiiyakoya, age 36 
S/o Kuph.ky 	J?., Thacheri House, 
Androli I1and. 

150 Nasecrnudheer ( S P , age 28 
Sb 	Abdul Kh.der T, Karachetta Sarommapura House, 
Andioth Island 

151 Abdp1KyQon,  age 41 
Si 	SyedBuhri M , Kunchali House, 
'\ndioh Island 

152 
I; 

Liyabuiahman, age 31 
Sb 	Kunnikoya M P , Chekummada House, 
Andioth I1and 

153 Kunhibi, agc 46 
S/o IKadei,Pçiurnpalli House, 
Andioth I,land 

154 Páthurnrnai, 	ge 52 
D/9K9'diiitiakoya, Kolikkattu Naduvilkam House, 
Andioth sIä9d 

155 
1310 Hamsa Koya, Aliyathara I-louse, 
Andioth lslarid 



156. Sethiage6Q 
Sb 	Assainai, Pachanal House, 
Androth Island 

157. Sadakkathulla age 34 
S/9 Buhari V K, Chettapokade House, 
Androth Islahd. 

158. 13ashe,age 40 	h 

S/o Sayced K, Kunrinashada House, 
Andioth Island. 

159 Mohammed Kuiaishi, age 25 
S/o, Sayecd ;MOhaiTlflled, Karakunnel House, 

• Androth Island. 

160. Si'raj,ae47 
S/oKiciave .1<., Kunnumpura House, 

• Androth Island.. 

• 	 161. Mohanrned Ra,age 31 
$b 	Haipza Koya K., Pathummapura House, 
Añclroth Island. 

162 Linu1 Abd, age 26 
S/6ai1akoya 1K C ,Palliyat House, 
Andth Island 

163 Abdu! Jabhai, age 35 
S/o Kunni Seethi, Makkett House, 
Andioth Island 

164. Sajed Mohammed, age 54 
StoP Kid.avu, Poovadakkattu House, 
Andioth Island 

165 Attabi, age 
Thacheri House, 

Andi61th tIapd 

 I3alkecs, 
I)/o Koyamniakoya P , Thacheri House, 
AnfrQth. I1L. 

 Yak.00h, ag4O 
S/oK.idavuK., Ainrne1arn I-'ouse, 
Androth lslftnd. H 



Mohamrne Rafec, age 42 
$b Koyai timakpya, Mayampokkada House, 
Androth 1slad. 

Mullakoya age 47 
S/o Majeed K:, Lavaakia1 House, 
Androffi 1T-.s1aid. 

Pookunhi,age 46 
S/o Kidave P., Ammelai ; ii House, 
Andoth Island, 

Mohammed Kasim, age 46 
S ./o Yousaf, Bppathiyoda House, 
Androlh Island, 

Kadccja,age51 
Dbo Kidavc K., Thacheri I-louse, 
Androth Is1hd. 

Mu11abi,age4 
D/o.Kiay,.3.Palathupura House, 
Andi;bih 1hd. 

174 Maniooi 1i /'yeed P P , age 25 
Sb Nil .P. Fthul lab, PuraThikkatt Puthiyapuram, 
Ahdrdth Islat d. * 

AliAkbarK.ae25 
Sb C heriyakoa, Kannathirnada, 
Aidroth Island. 

o1amibdaleern, age 33 
Sb Shikoyp. Kunhali 1-louse, 
Ahdoth' Ilaid 

(By Adpatè 	 LBGangesh) 

• 	 * 

0 	
Versus 

The Adminii'tor1.
Adi nisi,ratibn of the UJ of Lakshadweep 
Kavarathi 62 555 

Department o4griculture 
UT oi'LakshadYeep, Kavarathi 682 555 
i 	r 	itcd b i Dii cctoi 

1ireclq1 •Parhayats 
1/ 	

ti 

S 

Applicants 
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• 	Depaitrrient 
Adrmn.istiation pf the UT of Lakshadweep 
IavaiI' 82 

 
55 

j 	
I 

	

4 	{ilJe (DWeep Panchayat 
Andi othIIs1n1 i epresented by its 
1xecutive Officet 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

17. 0A30212013. 

	

1. 	Jaffer, age 35. 
• • S/a Babujan  Painethechetta House 

Amini island. 

	

2 	raI69queage33 
S/p I<a4et, Kulandam House 

4 mmi1sIand 

	

3 	A4u11a Koya, age 50 
Sb Attakoya, Malika House 
Amini .J1ahd. 

	

4 	Nallakoya, age 40 
Sb Abdulla.Koya, Puthoya Kanniyam House 
Amini Island 

	

5 	Au' 1M. o ha,mnd, a g e 47 
Sb 	ohaimed, Kombarn House 
Añuni islar1: 

rJ 

	

6 	Shaiaiudhecn, age 36 
Kida'é', Kotcchetta House 

Amni Island 

Jabbar P.C, age 36 
Sb: Chri':a Ko'a, Purakkachetta House 
Amini ls1aii.d.. 

 
'ousa1, age 36 

Sb 1ade, Beliyachadachatta house 
Aiin island 

 

4uthubyagc 33 
Sb Sayed Sheikoya, Marnpuiam House 
Amni Island 	 Applicants 

(By Advoaie Mi K B Gangesh) 



0 

	

4. 	ViIlagc (weep) Panchayat 
Amini Island represented by its 
Lxcutive O[iicr. 	. 	 Respondents 

(By Advocate: M r.S .Radhakrishnan/M/s Sheriff Associates) 

18. 0A303/2013 

	

I 	Aboobaker. P., age 41 
/o Kunhikunhi, Pallam House 

Kavarathi Island. 

Mu.thaFa B.K., ágè 45 
Sb Sayced Bakakada House 
Iavaratlii Islan1.. 

N4oli1Ied.hafiM., age 34 
Sb6.1Jamzth'1., Malika House 
Kavarathi:1slanl r  

Abdul NarA,P., age 43 
SboCheriyakya1K., Aynipura House 
Kavarathi Islàid. 

'acoob KY.; age 41 
Sb Kidave U.P., Kuttipapepura House 
Kavarathi Island. 

AIik'oyK, a3 I 
Sb 	1liyam House 
1< a v ar'aih1i Is! aU. 

; 
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7 	Mujeib Rehman U P , age 34 
S/b Alikoya C K, Uthampokakada House 
K?t\'aatF)T Island 

	

- 	
. 

---r• , - 	 . 	. 	 . 

8 	1haiya\Pn age 43 
Sb Ukkas Vadakki laputa House 
Kavnathi Island 

9 	Mujeeb Rehrnan B, age 30 
S/o I hangako'a, Birekal 1-louse 
Kavarathi -Island.. 

10. 	ajitha P.,.agc 32 
1)10 All Aradarn, Poo\!inoda House 
Kavarathi lsláñd, 

11 	Basheei p 1, age 44 
Sb Mohammed Pallipura, Puthiya 111am House 
Kavai athi island 

..; 	 .- 

12 	Abdul Raleek K, age 44 
S/o Ahmed Kap.irnmada, Kadapurathaba 1-louse 
I<avaiathi Is1aicl 

Sleem 	34 
Sb MohammedC P , Athampapepura House 
Kavai athi Island 

Mohai-nmcd I-1'ussain P A , age 29 
Sb Khalid l-laji P K , Puthiya Alikom House 
Kavuathi Island 

. 	 . 

15 	Shajthanf K, e35 
Sbo 1Jamz, Th inikad House 
Kavaiathi lslaqd 

16 	Anwai A P , ag 39 
S/o: .Muthu l., Aynepuia 
1<avai athi Island 

17 	]3aheci S ag35 
Sb 1 laipzath A 1, aflyabiyoda 
Kavai athi tsland 

J I  

II 

18 
Sb AbdobaRj, Melillam 
J'avai athi1slaid 
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19 	Harnzath, age 27 
/o Iman Haji, Aynepuia 

1avaiath) I1and 
I 	 I 

20 	Mujccb Rehrnan, agd38 
S/a I-Iamzath A I , Safiyabiyoda 
Kavaiatlii Island 

21 	Manikfan K P , age 30 
S/o Abdulla A, Kuttitappura 
Agafli kiand. 

22. 	Hiday.athu)a S.W., age36 
S/oHamzath .B 	Subaida Manzi 1 
Kavatathi Island 

23 	Ansai PP,ag31 
5/0 Cheriya Koya K P , Pakichipuia 
Kävaraihi Islahd. 

Su1inan K.Page 38 
S ./o Kidave U.P., Kuttipappepura 
Kavai athi Island 

Ycob.CJ .ge  40. 
S/a Yousuf P , Puleenakeel House 
Kavataihi Island 

26 	Nizmidinf P , age 34 
/o Zaka11ah,5 ?  Kochipuia House 

Kavai athi Islnd 

27 	Sa1een V , ao 39 
S/o Ham7-ih,1V41oda House 
Kavdiathi Island 

28 	Attakoya B ,age 41 
/o Ahoobackci M 1, Buekal 1-louse 

Kavaiathi Island 1  

29 Nauha V 	e 30 
/o Ka$hi1M C, Palliveedu House 

afid 

30 	Mohamrn Iqubal K K , age 31 
/o Kasmi P V , Kunnarnkalarn House 

1<avaiathi lslnd 

[1 
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0311 shik Au d P ,ge30 
Sb 	Au K , Cherdipapada I-louse 
Kavaiathi Island 

32 Mohammed Rail P , ge 38 
Sb 	Cheiiya Koya Pal1icham, Pulipinnakad 
Kavaiathi Islard 

33 PookoyaPP,age48 
S/6 Babujan M, PuthiyapLura  House 
Kiltan Islahd. • 

34.. HussainaliKP.,age 33. 
S/p. Mhammd C., Kuttithayapura House 
Kavarathi Island. 

35. Sülaimàn M.,àge 37 
Sb 	Hamzath P'L, Maidanoda House 
1'a\'aratl1i Island. 	. 

36 Kaja I lussain C , age 37 
S/a A•hamrred Kh.an T.P, Chungam House 
Kavarathi isftthd. 

37 jeehmanTK ,age38 
Sb 	I'hiiilikad House 
Kavaiathi Island 

38 Mohammed Shafi K P , age 32 
S/pSa..d.Pboi 	Kakachiyapura House 
Kavarathi Island 

39 Mohammed Rail B , age 33 
S/a Attakidave r P , Beeianthoda House 
Kavajathi Island 

40 Reeage 3 
$/o 	 House 
Iavaiathi Islan 4d 

41 Ummei K P , age 37 
Sbo Udaifa C P 	Thekila 111am 
Kavaiathi Island 

42 Mohammed Rafeek, age 37 
bc Attai K P 	:1okarachiyapuia I-louse 

Kavdlathi Island 

Ho use 



45 

P i 

& 

Mqhamiuei I3 ge 31 
S/o Kiclive Kl?, Baiakaioda House 
Ka\'al athi Isl 1and 

Jaleel P',age43 
Sb Atlaj. Velda, Povamrnada House 
Kavâiathi island 	H 

Dlhaih, age 33 
S/c J\4ohammcd I , Amanathakepuia 1-louse 
Kavarathi Island... 

46. Sharàfudheèh, age 24 
S/b,Ali A,, Poovnoda I-louse 
Kaarathi Island 

(By Ad\ocate: ii;. K3.Gangesh) 

S 

Applicants 

Versus 

I he Admiustitoi 
Adnm7iti tion1  of the UT of Lakshadweep 
Kavaiathi 62 555 

2 	Dopa: *ft m*e*nI 
o

fAgricultuie 
jNyeep 

Kavaiathi-682 55 iepiesented by 
its 1)iiectoi 

3 	011ectoi ol Prchayats 
Dcpai tmcnt dfPanchciyats 
Admmi sti auon1  of the UT of Lakshadweep, 
Kavaiathi-682 1555 

4 	I)isuiJ Paichayat 
Ka\i a'thi r ci sentcd by its 
L\ccutivc O!fi'cei 

5 	Village (Dwcp) Panchayat 
lKavaiathi Jsland iepiesented by its 
Necutive Offket 	 Respondents 

(By AdVomci M.r.S Radhaki ishnan) 

19 	0A3191201 

:..// /•/T// 

hieectta House 

Ill 



.4•f_' 	. - 

3 . 3 

ri 

K.K.Raak, ae 27 
Sb Khaderkoya, Kunniyatarnkakkada House 
AiyiiniIsland. 	0 

P.Ahraf, age 3 
S/ôAhàmed, Pallam House 
!tmini IsIaid. 

.C.Móosà, age 44 
Sb :Att.akoya, Keelachery House 
Amini TsIad. 

B.Kasñiikoya, age 42 
Sb ChOr.iyakoya, Balapp House 
Amini s1nd. 

9 	C B ttaJK oy a, age 41 
S/b I i1akóya, chnmthabe!li House 
AmTh lslaiid. 

10. 	R,.ajje . e r n.; ` , M,, , 'age 33 
S/o Abdu llakoya, Madam House 
Aiiii 11ahd. 

II. 	Pookunhi 
Sb T,C.Yousaf, Noormahal House 
AHni Island: 

0 	
Applicants 

(By Advocate Ni K B Gangesh) 
, 

Versus çl 	
0 

I'hc 'Adniiirator 
.Aiiinistiafion bf the UT of Lakshadweep 
Kavarathi-682 555. 



lly 

2 	Ducctoi at Panchayats 
1)epai trneit 9f Panchayats 
Adrnirnsti auon of the UT of Lakshadweep, 
Kavai athi-682, 555 

3 	I)iiectoi of Education 
[)iicctoi ate o Education 
Administi ation' of the u't of Lakshadweep 
Kavaiathi-682 555 

Viilag (Dwep) Panchâat 
A m i n i Island. represented by its 
ExecutiveOfficer. 	 . 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

20. 	O.A N.32.5!20I3 

Mohanniec Abd ul Razak 
SId. U.K. NàlI.a Koya 
Attalada— Flouiso.  
\i 	oil. :kland.. 

K.JMoósa 
Kaidilani louse 

3 	lIamztKoya E3 
Sb Abdul.KJadei 
Bii iyamniada I louse 
Andi'otlslàid ...... .... 	 Applicants 

(By Ad\'oc ate MI .% K 13 Gangesh) 

Versus. 

1. 	'h Acfñinistiator, 
Adin!in -Nti-ation!of the Union Ten itory 
ofLikhâdweep, Ka\'alathl —682 555 

2 	1 he buectoi '(e'rvices) 
Administiatiqnof the Union Tei i italy 
çf LcikshädWec (Secietai lat), 
Kivaiat'ti -682 555 

. Department o.f;Tnviornment of Forests 
U111 ,011 tern tdry.of Lakshadweep, 
Kavarathi H  682 555.. 	 Respondents 



• (ByA.\?ocate Mr. 

21. 0A326/2013 

I, 	SavadT.K.,age40 
Sb Moharnncd A.P., 'Jirinikkadu 
Kavarathi Island. - 

Abobbacker 	age 43 
Sb Hai-izatli K.P., Pallipiira 
Kavarathi Island. 

Aboobacker P.1K.., age 34 
Sb 17 athah.il1a, Puleenakeel 
Kavarathi Island. 

Jchàngcer A.P.,'age 32 
Sb )-lameed, Aliapura 
Ka\'arathi Island. 

Shajahan 13., ge 35 
p Ki.d ;ave, Iadayi 

K'ava:ia I I sland. 

• 01 

(By Advodie: Mr.K.B
It

.Gangesh) 

Versus 

The Adminisuator 
Adninsi.raUon of the UT of Lakshadweep 
Kavarai.hi-6.82 555. 

t)iétor pf P'nhayats 
Dcpartriientan fPehayats 

1mi.istration, ofthe UT of Lakshadweep, 
Iithi-682 555: 

Djrtie ôfScience & Technology 
Jri ion 1cm tory of Lakshadweep 
Kavarat111-682 .555 
represented by. its Director 

4 	Village (Dwccp) Panchayat 
Kavaiathi Island iepiesented by its 
I \ccutive Olflcci 

(By Advocate Mi S Radhaki ishnan) 

App! i ca ii ts 

Re s po n dents 



- 

22. Oi\ 327/2013 
	 S 

L 	larook, age 40 
Sb Kunhik69à, Pulippinakkad, 
Kavaiathi island. 

Ummer F'rook; age 8 
Sb \'.P.Kasmi Karthoiapwa, 
Kavarathi Islund. 	 Applicants 

(13)' Advocate: Mr.K.Gangesh) 

Versus 

The Admi nisuralor 
Admi ii stration of the UT of Lakshadweep 
K.avarathi-6$2 555. 

2 	Dii cuoi Of 1anchayats 
Dc1j i tmcnt ofPanchayats 
Adminisu auon of the U F of Lakshadwcep, 
KVciithi-$2 555 

Dpaihcm of Environment & Forests 
Union Ierritor;y of Lakhaclweep 
K.avarathi6821 555 

\Ii I age (:M.eP)  Panchayat 
kavu dthi J.sland i epi csenied by its 
I \ec uu vc Of I icci 	 Rcpondcnts 

(B' Ao,c: 	iS.adIakrishnan) 

23 	0A32812013 

Sailulla C.'I?. age 34 
S/o MohaipoolIaji, Chendipura, 
l.avaiathi: 

ainLll HamccdP,P., age 39 
S/o Aitai K. P., Pokara Chepura 1-louse, 
KavarEithi 

M ohanim el K, P., age 35 
Sb I 1aii,athB,P., Iarutholapua House, 
Kavurathi. 

d ; 1ii, age 41 
SYo Moh n ed', PaJ1ain I-louse, 



• 
Kavaiathi 	I  

1kbaP ',a34 
j 

S/p 	iiood i 	, Pappadam House, 
kavatathi 

(By Ad\ ocate Mi F. B Gangesh) 

Versus 

I. 	The Adiiinistrator 
Administration bi the UT of Lakshadweep 
Kaviiathi-682 555. 

Appi i ca lit s 

2. 	Direc(or of Panchayats 
Depari1ehtpf Panchayats 
Admnisti ation of the UT of Lakshadweep, 
Kavaiathj-682 555 

3 	Diiôcto ofFducation 
F5irèdtdiate ôftducarion, 
•Administration of the Union Territory 
bf I..akshadweep, Kavarathi-682 555 

4. 	YilI.age (IDvep Panchayat 
Kavaraihi 1skd represented by its 
Executive.Qffcer.. 

(By Advoc.ate Mi S Radhaki ishnan) 

24 	A 32/013 

1 hahn a Beum M NI , age 38, 
\V/o I. mm Razeed, Madeena Manzil, 1(iltan 

upet vi Sol, dpi i fwi sting Cenu c Ki Itan 
Diict Panchiyat, Kiltan 

2. 	Shah6I.it1ai.dP.K., age 50, 
Sbo. Sayed KEa 1-1 S , 1 hottathakkaia 
Sm! c Kccpei Cum Clei 1< 

I \V!st!ni Cnti e l(ilian 
1 1)istuci Panchayat, Kiltan 

3 	1 K 	eemuhcen lgL 33, 
SbSayd Abthilla Koa, 
K. undamkulam, Kiltan 
Ie1pci Colt' rwisling Centi e Kiltan 

Disti id. Panclh'iyat, Kiltan 
md- 

Respondents•. 

Applicants. 



., 	J4 

(i3y Advoc ite Mi P V Mohnnän) 

Versus 

I hc Administi awi 
Adminitiation of the U'I of Lakshadweep 
K\aiath1-682 555 

2 	Diicctoi 01 Panchayats 
Depaitment f Panchayats 
Administration of the U'I of Lakshadweep, 
:l(a\, ai.a th j  687 555. 

3, 	The Chief Executive Officer 
District PandhaS'at Unit 
Ki han. Union Territory 
of Lakshadwcep-682 557 Respondents 

(By Advocate: Mi'.S.ladhakrihnan) 

25. OA 331I2Ol3 

H1iSdifl K C, age 34 
/o ayced iVioHmmad A M 

IKalt yimchitia (I-louse), Agatti Island 
ui of Lakshad weep. 
\Workirig a• aal labourer in the Department of 
Scien& Jechiiology, Agatti, Lakshadweep. 

2 	1 lydei P 
Sb Sayced:.Buh.aril-Iai U. 
Pokknhappada (House), Agatti Island 
U I of I akshad"veep 
Von king Iiscasuat laboun ci in the Depan tnicnt of 

Science & ] cchnology, Agatti, Lakshadwcep 

3 	Au Akbai lK J;3 , age 39 
Sb Harnza (I I 
Ktinabiyqda 1-I6use, Chetlat Island 
()1 of 1 akshadv'eep 
Woi king a 	sUi Iabo6rer the Depan tmcnt of 
Science & 1 cchnology Agatti, Lakshadweep 

4 	Nuim il Ban kdth K , age 27 
5/0 Scqdikoya 
k Li r I ithiyoda (1  lotise), Chetlat Island 
UT of 'I  kh acdèj 
Wg cS csua lhbouiei in the Depaitment of 
Science& Tecln91bgy, 
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Applicants. 

akose, Sr. & Ms.Daisy I.Daniel) 

\Tei sus 

The Adrmnistiatoi 
UT fLakshàd'eep, Kavarathi-682 555. 

Chairperson 
Villge (I)wéep) Panchayat, Agatti-682 557. 

Chairperson 
Village (Dweep) Panchayath, Chetlat Island-682 554 

The JuniorScientific Officer 
Departrne 	f$cience & Technology 
Chetlat-682 554. 

The Junior Scietitific Officer 
paitienIt ofSpience & Technology 

Agatti-682 557. 

Director of Pachayath 
[)epartrnent oiPanchayath 
Kavarahi-82 555.. 

(By Advocatè: Mr.S.Radhakrishnan for Rl,4,5.& 6) 

26 OA 3332O13 

SP Iarris 
S/6.J6aRunhi 
S&i :1atiivalDui.a,.1iltan 
I;kshàdweep 

K 1.Azhar 
S/o.'Sycd 13 u)2ari 

iàthivoc.i.Kitan 

A'.PAhnd 	
:1 

'1 i'lan. 

(By Adca: M.M.R Hariraj) 

'I 	 Versus 

Respondents 

A p p Ii cant s 



4. 	D.i rector, 
S.eics 
UI of Lak.shadwecp, Kavaiatti 	 Respondents 

(By Advte Mi'.S:1ädhakrihnan) 

27. OA344/2O13 

Kassim A 
S/oAttäl<bya IP, 
Al i/àthara House, Andrott 

ala din N 
/o Attakoya N P 

Ncngummada House, Andi ott 

3 	Mhamme.d Has san C E 
IoiK1nhikoyaSVP 

LdayakkalHouse, Andrott 

4. 	MOhammed Rafeek C.K 
S/o.K oya .K.0 
Cheri.ya Kakkanal House, Andrott 

D. 	Mbiahimèd'Kàmaluddi.n M.K 

SJo , Shihab.iictdin Po:okoya Thangal 
M9yankakkada I louse, Andrott 

6 	Mhmmd Basheet C 
Sb Pookoya 
I da'yikkal Flouse, Andi ott 

7. 	Nô'rul 1-1 a-  S6 11 A 
Sb Nallayakoya U K 
Att1ada House, Andi ott 
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Muishida Becgum C N 
D/o 1 ate Shainsuddin Thangal 
Chemayath Na1akath Andi Ott 

(By Advocate Mi 	Ganges) 

Veisus, 
I 	 it 

Ihe Adrninistiatoi 
Admtmsti alion of tne Union Ten itot y 

oILakshadweep, Kavaiatti —682 555 

2. Dftector of' Parc1ayats 
Department OfPanchayats 
Admmistiation of the Union Ten itoiy 
of Lakshadvép; Kavaratti - 682 555 

3. )epartpicnt of Eleëtriciy 
Union I'erritp,r 	of Lakshadweep 
IKavaraihi - 	682. 55 5 

4. Vii ag 	(1cep) Panchayat 
Andi ott. I sIao 	i cpi esented by its 
Lxccutive QfI)cei - 682 552 

(By Advocate Mi S Radhakiishnan) 

28 OA 345/2013 

 Ayhomnia 1.0 
D/o llamsa, FflIächetta I-louse, Agathi 

 i3cefthunñi:V 
D/o Kasmi Koya Puthanveed House, Agathi 

3 KadecjaP K 
D/c) Koya J iasan, Punakad House, Agathi 

4 

c I  

AbIu1 MuihaiifM K 
/o Attakoya, Mayamkal<ada House, Agath i 

5. :bdi1:S.bik1: 
S/o.Lat 	Us;f• I. 
IVielaillam 1 louse, Agathi 

6. I:Ii6'atIi1.la.M.K 	. 	S  

/oAboobackei Koya V K 
MakkashikakacIa House, Agathi 

7. Manooi I 

L 	 I 	I 

Applicants 

Respond e ii ts 



[•J 

9 

. 

12 

1) 
L) 

15 

16 

WA 

V. 

19 

Nazer K 
S/o.K ida v e 
Kuniii kahiyapada I louse, Agathi 

S1I0\vkaha1 i lvi 
SIo.UmmciB 
i\'lakayachoda House, Agathi 

S a bd M áh a mthd I< 
S/o,PoOkoya B 

epaiJ 1-louse, Agathi 

1asecf P 
S/q.4utha1if K 

athada I louse, Agathi 

Aboobackei N.M 
S/o,AbdulRa!iman F 
'afsa Manzil, Agathi 

bdu!'Sm.T.P 
s'/çhpri'aKoya C.P 
T1thi. 111am, Agathi 

KK 
SIoJ\4011amiid Koya 
iKaRkala 1-lou8e, Agathi 

Azhar C 
S/p.Mohammed Koya T.P 
ChaI1akJad 1-Iusc, Agathi 

Aboob2ickr 1K 
S/c.Syeci o'.a T.P, 
K r oThtapd I louse, Agathi 

Savad1''. •' 
SI4at lhhiadHji K 



Ku!aJ i noda 1Iouse, Agathi 

20 Sad Mohciqicd 
S/d Ab4dulla P 
Mai iyt th o daLr1ouse, Agathi 

21 Muhammed Koya B 
Sb '0 4 .Koya 
Biythabioda:HOUSC, Agathi 

22. NaeesaM.K1 
Dbo.Abdulla:lKoya K 
Moothainkak.kaca 1-louse, Agathi 

23 Koya P 
S'[0 Kunhikoya 
Pond jnoda 1 louse, Agathi 

24 Kasmikoya KI 
S4b 	r Ko.ya 
Kamalmaimlyoda Puthiya 111am 	Agathi 

25. Nb66back.er U.P. 
S/o...AliMohailililed 
lippathoda House, Agathi 

26 1adai6dhec11 V 
Sb 	1oyasn' 
\a1da Manz1, Agathi 

27 
I 
Kaiiii1uniSa)i 	P 

DIc Mohammed S 
Bpbthiyoda House, Agathi 

28 lhndumbi M 
ttakoy p i . 	. 	.. 

Maiiiyam Seviyoda House, Agathi 

29 lalfei A. P 
So Sayd Buhaii 	P 

1aJappada 1iousc, Agathi 

30 
k 	1I' 
iThakud1Iebn M P 

P 
1-1ouse Agathi y1anpii cU1 

31 SacT11k P 
S/'o j\/jji hukova K 
Chei yapappEtda I LOUSe, Agathi 

........ 



S 

Naseer '!'.P 
SIo•.Mutha1if 
1'hek.ku PutJiya 111ani, Agathi 

UbaidU 
S/o.l-iamza U 
L.Jmmmerociachetta House, Agathi 

Syed Mohimmed K.T 
S/o.A boo Sala1 
K1 Ianhithi'6da I-louse, Agathi 

Mahamood P.P 
Sacdohaimed 

1hi)1ndaram 1-louse, Agath I 

Abdulla 13, 
S./Fathahu1la 
Biyásh4biyoda House, Agathi 

1 Iajarhmnia T.P 
P/oi\2du.1 kcIcrkoya P.0 
[heI< ku Puthiyai I lam, Agathi 

J.S . 6clvaFK 
D/0.:Kh2iid I 

1-[u Sc, Agath I 

A'f B .. 
S/p,..Say.ed All K.  
13iyashahiyoda 1-1o0se, Agathi 

Mii'iiyami 13 
I)/o.Umme 
1t11ath6d1 louse, Agat.hi 
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0 44. Ro,hna 
D/o.Sayed A:Idj1. ftahman 

hachci i y I lopse, Agathi 

45 Sakkai iya P 0 
Sb 	I lam7a K P 
Puthiya Pw a Iousc Aghi 

46 Cliei iyikoya K 
bo Iae Attaköya 

Koociaml-Ious:e, Agathi 

47.. Sho\'kätha1i 
S/oLae AuakOya 
Sailaniyocla Ii ouse, A gathi 

48. Ni ssaemu dh cé n V.K 

Sbo.IIamza C.K (Lake) 
1. 

\/adak I(cëIa 1:1 lam, Agathi 

49 Chenya Koya A K 
Sb 6. Koya P 
Al'iy'a Kunnlmmadd 1-louse 
A ga hi 

50. 	Mdh 1i tAIi Cl' 

Sb Kasmi Koya A 
lchIakapjdà House:., Agathi 

SI. Saved Mohañ med K 
Sb Yousal A 
Kunnumpi am House, Agathi.  

(By Advocate Mt K B Gangesh) 

Vet sus 

1 	'Ihc Administiatot 
Adipinisualion of the Union Tei ritoiy 
oN akshadwdcp, Kavatatti — 682 555 

2. 
Union I cii ito y of.  Likshadweep, Kavat athi 
Rcptcsented b y  its Dii cctoi - 682 555 

3 	Dn cctdi 0, .F P,anchayats 
Deaitmcit of Panchayats 
AdimnistUon oç the Union Teti itoly 
oftakaciwecp, Kavaiatl.i —682 555 

Applicants 



S 

Ummer FarookShaii 
S/o.Aboosala 
Malikakal House, Arninii 

2. 	P.A SayedalL 
S/:y.Flamzakya 
Puthiya Asharoda House, Amini 

3 	RahThath l3c6gani 
[)/: Ahamëd: I Malikakal House, Arnini 

4. 	Aharncdkoya 
S/o. Koyakidavu, Suiarnbi House, Arnini 

5 	Valtyahi P C 
I)/o.AñthukOyà Palliyachena House, Amini 

6 	J3eebi M P 

f)I [lamsa, 1'lallipuia 1-louse, Kavaratti 

7 	kkyaVP 
Sb Attakoya, Vadakkilapura, 
Kavaiatti 	 Applicants 

(By Advocate Mi K B Gangesh) 

Vesus 

I. 	f'hc Admikraor 
4dminisu:ation of' the Union Territory 
p.fLàkháweep, Kavaratti —682 555 

2. 	Pici pf.Panchayats 
5cp.i tmnt. of Panchayats 
\dn1inution of the Jnion Territoiy 

Ôf' khadJeep, Kavaratti - 682 555 



I 

I;I 

•i 

N.  

3 

jarathi 
I t 

4 	Vi11ae (D 

Vi. 
' V 

ta14(adweep 
dIy Director of Education - 682 555 

Panchayat 
Amini 1s1nd ipresentd by its 

cutiv Officer - 682 553 

5 	Village (Dwe1ep) Panchayat 
Kavaratli Lsland repiesented by its 
Executiye Oficei —682 555 

	
Respondents 

(By Advi' 	MS kadhakrishnan) 

30 	gk34712013 
I 

Suhatabi P 

Pal1icharfl1TIuse, Kavaratti Island 

2 	Mahainoor M P 
I)o Hamzath 
Molakcpura.HOluse, Kavaratti Island 

I 	( 

3 	 I? 

)/boaic!. 
Ulikanajdr Ia\'aatti Island 

(11 

4 	KrrnnaV 
I)Io Mnf 
Puthiyaveedu, Kavaratti Island 

	

5 	SaiomrnaKP 
[)/o Ibi ahmkut' 
leelakochictiyapurarn 
Kavajatti 1sldd 

	

6 	iL44I 

atti Island 

	

7 	3ebi 	
Li 

D/o ciei ,'akoya 
vappada House, Kavaratti Island 

	

8 	Beebi Aynepuia 
p/o Abdurahirnan 

yneuia house, Kavaiatti Island 

t tI 	

V  
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1I 

RaIimath Begt. 	B 

[I 

Applicants 

Respondents 

9 
/o Au 

Ta1iya1i I-1ous Iavarai Island 

	

10 	SadihathVM 
[)/o Valiya Abdiahiman 
VadakkurnelaChadarn, Kavaratti Island 

	

11 	Rhiyambec T P 
I)Yo Ahamrnd K P 
Tottthiapwa, Kavaratti Island 

Beefathumma B 
D/o Aboobacker 
Beeramthoda, Kavaratti Island 

Rähmath Beegulrn P.P 
D/o.Attal K.P. 
IP6hiachepua, Kavaratti Island 

	

14 	I4aijanath 
010 Muthu Aynapuia 
K\i.thipapepui a, Kavai atti Island 

; 	
...., 

(ByAvoe4r K B Gangesh) 

Versus 

	

I 	'J he Administratoi 
AdimnistiaUn of the Union Teriitory 
of L akshadw,ep, Kavaratti —682 555 

	

2 	Diiectoi (Sci\)ices)' 
Adrninistrati1on of the Union Territoi y 
of Lakshadwdep (Secretariat) 

Kavaiatti —  6555 
iii 	lI e 

	

3 	Diectoi QfIhdust1is I  
Uiion I cr1 itory' of Lakhadweep 
Kavaiathi iepesented by the 
Directôi of Industi ies 

By Advocate Mr. S Radhakrishnan) 



(cw 

• 	. 31 	0A34812013 	I  
.. 	 :.. 

KunliNC 
Sb 	Shaik 
Noorurnchetta House, Amini 

2 	Attakoya 
Sb Muthukoya 
Surarnbi 1-I6us,Aiii•ini. 

3. 	Anwar Hussain 
I)/o.Essa 
Kottapura 1-loUse, Arni4ii, 

4 	Sajitha Beegürn 
P(S ; 'eed bdulla, Koya 
Beli 1-louse, Amini 

lané&dathbi: 
Dbo.$'haikoy 
Monakkallachetta House, Amini 

l{as'saihai 
Sbo.Mohammed 

Amini 

 ICNsai 
Sb FjIamsa 
Klivadachetta House, Amini 	 Applicants 

(ByAdvdcate N4 1(B Gangesh) 

Versus 

1. 	The AdmiñistràtOr 
Adrninistpation of the Union Territory 
of. I khadwee, Kavaratti - 682 555 

2 	Diiectoi of Panchayats 
T)eprtmet of Panchayats 
A m i ni tIra t Loih1  of the Union Territory 

IatfI'T 	2 555 

!]3Ljf fEaubation 
friiñ Territry. 

o  of iak$hadweep 
Kav.rathi represented by 
Director of Education - 682 555 



I' 
4 	 I 	I 

ichyat 
Apirn Isla 	ntd by its 
EecUt&Of?er— 62554 	 Respondents 

4 	 i 

(By Advoèate 4r S 1adhakhnan) 

32 0A350/2013 

Moharnrhed E[9san 
.810 A bdu Kadar 
Svlohapuiakkad House, Andrott 

2 	Abdul Hasan 
S/oAttakoya' 	V 

Kaithatt house, Andrott 

.SaydMohaii11ed 
/d.Aboosala.: 

:iKar.chetta House., Androt.t 

Moharnrne.d.HUSSaiIi 
.S/o.Mohamrred 
Iappathiyoda House, Andrott 

5 	hjuddeen 
S/9oy'ahii+ta loya 

Tkac1atoüe, Andfott 	 Applicants 
1 

(By AyQct Mr 1K B Gangesh) 

Versus 

1 he Adrninistçator 
Administiation of the Union Territory 
of Lakshac1weei, Kavaratti - 682 555 

2 	birector of P'anchayats 
epaht df Panchayats 

tiqofhe Union Territory 
: 	• LIc.iL.J. 

55 

3 	District Pancliayat 
Kavaratti iept1eened by its Chief Executive Officer-682 555 

4. ylllage (Dwêep,' Panchayat 
Andrott Island iepresented by its 
Executive Qffioer - 682 554 	 Respondents

1. 

(By Advocate Mi S adhakrtshnan) 



A. 
., 	. 

j. 

31 

69 

33 OA351/201 

Mohammed Hussain 
S/Q !ndheen K C 
Bilutheth House, Andrç 

2 Salah\udheefl 
$/o Muftuko y 

Kunthathalarni-louse, Andrott 

3. 1-lassari 
S/ó.Att akoy . 
Kunjanattichett, Andrott 

• 	4. Yousaf 
S19..Pp.ckoya 
Puthiya Eddiyakkal House, Amini 

(By Advocate Mr K B Gangesh) 

Versus 

1 F1eAdi1ilpitrator 
Adfrnistrãtion of the Union Territory 
bLakshadweep, Kavaratti - 682 555 

2 Directoi of Panchayats 
epartrnent of Pancha))ats 

Adminitratin of the Union Territory 
pf' Lakshadwcep 
Kvaiatti - 682 555 

3 Dartn-ient o Women & Child Development 
Jrçrn 1 eirifry of Lakshadweep 

Kavarathi 	i i !  

Rpresentd 	Y. 	its Diredtor 682 555 

4. Vige (Dwee) Panchayat 
Andrtt Island represented by its 
ExecOt 	Officer - 682 554 

5 Village (Dweep) Pancayat 
Arnini Is!dnd iepresented by its ............. 	.. .. 

Executive Officer - 682553 
hi 

.............. 
(By 

34 
vu 1 

App! icants 

Respondents 



r 
4 .  

i1 
Mohammediyz Icht 
/o Po<urW 

Thahei J1ousô Andtot 

2 	Mohammed Mh1rdo 

3 	Mansoor Au 
S/o.Muthtikoy: 
PentarnvelipurHose Andrott 

4. 	MOhammed Fisal 
S/.Siddequë. 
Makket 116use Andrott 	 Applicants 

(By Advocate M'K1 Gangeh) 

Versus 

1he Adrnmistiator 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

2. 	eparttnentdAnimal Husbandry.  
Union 1 en itory of Lakshad weep, Kavarathi 
Rcpiesepted by its Director— 682 555 

3 	f)rect pfanchayats 
e&nnt fPnchayats 

i\d?hinistrtion of the Jnion Territory 
of Lakshadwccp 
Kavdlathl —682 555 

4 	Villag (Dweep) PancHayat 
Andrott Island represented by its 
I xecuttve O -MI :c' e r 682 554 	 Respondents 

(By Advocdte Mi S Radhakijshnan ) 

35 	OA 35I21 

ON 

¶ 	
I 	Il  

	

II, 	 It 

S 



Aatti 

3 	'1 P Ahrnad 
S/b.M..:Yousuf 
Thekkiuthiya Vedu, Agatti 

K.P.Homakoya 
S/o.Aboobacker 
Karnalmalrniyôda Puthiya 111am House, Agatti. 

K.Showkathali 
S/o.Sydubukhari 
KOndinodaF-lQuse, Agatti 

B.hàáfudheën 1  
SIo..Umçneç Ella 
[36ey4kutiyoda 1-louse, Agatti 

V.K.Mohaiiiiuied Mükthar 
S/d.Abduila Koya 
Vadakk Kunninarnel House, Agatti 

A b d.  Ol Rahiman, 
SIc. hi dd eeclue  

Lila House, Agati 	 Applicants 
L'.., 

(By Advatoc 	4i 1  B Gangesh) 

Versus 

I. 	1'hè:Minator 
Adrninistrauon olthe Union Territory 
6 1 Lakshad' p, Kavaratti - 682 555 

2. 	Iearti+ie'iit. f\nirna1 Husbandry 
!nio*n Terftôr' of Lakhadweep, Kavarathi 
1eprçsen 	its [)irector - 682 555 

3 	Duec(èi ol Panchayats 
Dpartrr1t of Panchayats 
Adhi1n1sUàtiQn oNhe Upion Territory 
of Lakshdweep 
Kava.ratti'—&82 55 

4. 	Vi1lagc(Di3) Panchyat 
Agatti 'slanal. iepiesented by its 
Execui.ive OfticFr - 682.553 	 Respondents 



3 	Ucpattment QfAgllculture 
UniOn leiitoy of Lakshadweep, 
Kavafathi 682 555 
Riád:by its Direcibr. 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

37 0A35512613 

'luthukoyà 
/ô.Shiko'a 

Kakkana! Hbuse, Andrott 

'A?tijv : 

ad Hcüe, ,drott 	 App! icants 

(By Aav:. N4kgsh) 

Verss 

1. 	The AtinistraDr 
Administration pf the Union Territory 
Ilakhadwee; Kävaratti - 682 555 

I 	 4 

i 	r/ ' 



2. 	I)irector of fanhayats 
Department of anchayts 
Administration of the Union Terntory 
ot Lakshadweep 
Kavaratti - 682 555 

3 	Dtiectoi of Port, Shipprig& Aviation 
Uruon eri itot y of Lakshadweep, Kavarathi-682 555 

Village (Dweep) Panchayat 
Andrott Island represented by its 
Executive Office'r - 682 554 	 Respondents 

(By Ad.ocate: Mr.S Radhakrishnan) 

38. OA 356/2413 

aiommabi 
DIo.Koya Kidave .M 
hibiap.ad.:.Hou, Kapeni 

.l. 
4K:C.hei:koya 

Sb Mohamrnd Koya Haji 
MalThikkakada House, Kalpeni 	 Applicants 

(By Advocate: Mr K.B Gangesh) 

Versus 

1 	I he AdminisU ator 
Adim.nstiatidn of the Union Territory 
ptaksI7acwecp, Kvaiatti - 682 555 

2. 
cpti+cnt ol Panchayats 
diimtiation of the Union Territory 

oLkshadwepia 
ka)aratti - 68;2555 

VilI(1.w) Pa'nch:ayat 
Kalpeni Island çe1ir'septed by its 
Eecutive.Officer - 68 552 	 Respondents 

(By Adpae M. tadhkrishnan) 

39 	OA...357I2OL 

AK.AbdUl1 Salam 
Sib Clriya1coya 

I 	I 



A ii ka 

 

Aq 

.R.'Sakeer 1-li. 
Sb . Moharn 
Peech I yath 

5 

7. 

01 

ii: 

 

 

: 

I'1y 

, I.a1bii 	cm 

s1ri; 
ci. I oya 

Ipiie, Kalpéni 

Abdul Lathéel, 
Sbo.Pallath Kur.hi Koya 
Nenempappada 1-louse, Kalpeni 

Attakoya 
Sto.Kasrni lçt3ya 
Khipuyakiouse, Kalpeni 

bdl Na, br. L 
'°;M 	l 9Y 

MàiniIkakädáFbuse, Kalpeni 

M.K Khalee ' 
Sbo.I-lamza l:QYa 
Malmikakç1aHouse, Kalpeni 

ScJ1qhñid 'Koya 
PeechiytF House, Kalpeni 

1 	 . 

Met iabnn 

nnl 1-1sé1Klpeni 

KO 
SO.Ahned 
Ned am l-fou, Kalpeni 

S  

o.Kurih.i 1'o.ya 
Chcjiyapw akad -1ouse, Kalpeni 

No  
F 	1. 

Kakh?&i 13se, Kalpeni 
S 	 S 

k'aiii:kd ya 
SdKhh Koya  
4hi!k6r1la1 Housé, Kalpeni 

ada 14Oiis Kalneni S 



4 
. 	

; 

I 

:fr 1 	 65 
w 	 I 

, 

I 14. 	i'IiiJ 
d 

heiykurfnarhka1ath House, Kalpeni 

15 	AbciuI I lakeern 
Sb Cheriya Koa 
Melachedarn iouse, Kaipeni 

16 	Hajuommabi 
1)bo Kâsmi Koy 
Akkara House, Kalpew 

I) 
17 	Huthairti 

Dbo Abbas 
Arala!ar Hi, Kalpeni 

18 	Rasheed 
Sb Koyarnma 
Manjiyenam House, Kalpeni 

19 	Abdul Gafooi' 
Sb Kasmi (oya 
Kad 	athaillam apw 	House, Kalpeni 

fl 

20 	M.çI1oa 
SoO1oy' 
M3ddarn i-lduse, Kalpeni 

I i 
21 	1 	Saflya 

D/b Moosa K C 
Puthiyipuia House, Kalpeni 

(By AdVOdate MiIK.}3 Gangesh) 

Versus 

1 	fh Administiator 
A1dm istatiod of the 1Jnion Territory 

Kavarathi - 682 555 

2. 1atrent of'Agi iculture 
Uritkii jfe1rIt6r' of Lakshadweep, Kavarathi 
Repres,ented'by 	 ec its Dirtor 

3 	Director of Pancl'ayats 
Department '? Panchayats 
Adrninistiation of,  the Union Territory 
of Lakshadweep, Kavaratti 

Applicants 



 

S 

 

Respondents 

 

 

  

KeelaVilláttôrn ArniiIs1and 
Lakshadweep. 

(By Ms.Shahna Kathikeyan) 

• 	Versus 

\'..iUage (Dwep)  PancMyath 
Ahri:IsId 

.
S e the Ch4uir Person 

Pin —82 552. 	. 

y 	
.:• 

D°eiia -trnent of Panchayath, Kavarathi 

Director 
Ernp1yrnent, and.  Training 
iJni3n Ferrithry Of Lakshadweep 
Kaiarathi 	

., 

(By Advo4e Mr..SRadlia.kfis. hnan for R 2&3) 

41 	OA/2O13 

Muthuioya 
MarnpH rain.ou 
Arnini:Is.!ndYLakhadweep 

(By Advo.caie: Ms. Shahna Karthikeyan) 
....

Versus 

I. 	'jtig (Dwep) Panchayath 
Amnilsiand 

s.nte.ci  b th Chair Person A . 

..... 	
.... 	 .... ...• 	 • 	 • 

2. 	Sith 	L . 
jbrtment of Ianchayath 

K'avarahi —682 555 

• 	

. 

App! icant 

Respondents 

Applicant 



'7 

N 

3 

rt 

	

• 	° :S .4- A 

Khrathi-62555 

(By Advocate Mr S Radhakrishnan for R 2&3) 

42 0A362/2013 

Rabeehathlla B.P., aged 35 
Sb. MohmmedKoya T.N., 
Labourer, Kiltan, Residing at MaliyaPura House, 
Kiltan Island 

(By Advocate Sri p V Mohapan) 

1 	
Versus 

FhAdminita;tOr, 
,)TQfLasFa.eP ,  
Kvarátti682 555, 
ElecriçaI.[)ivision, Kavarathy. 

.Director o'f,.Panchayat, 
Iepartrnent bf Panchayat, 
Adnuusti ation Qf  UT oT Lakshadweep, 

4VAY - 62 55 
IJIIL 

4 	f 441 

3 	THExecutive Officei, 
'1ag Dwep Panchayat, Kiltan-682 557 

(By Advocate Si iS adhaishnan) 

43 0A363/2013 

Yaser Arafath M Y, aged 28 years, 
S/o. E Sed ikoyaLabbui er, Animal 
Husbaii&y'thli 	i Jescl! ng at Moulana Veed, 
Edayak<a'l, 1 Kltan land 

(By Ad fSn P V 4ohanan) 
I : 	• 	.... 

A 

I 	 Versus 
• 	

• 	 . 

r 	Adrninitator,,c 
tJI' oI Lalshl4eep, 
Karatti-682 av 	555 

	

2 	Dtrecor of Panchayat, 

Respondents 

Applicant 

Respondents 

Applicant 



	

' p 	 S 
Department çI' Panchayat, 
Administratior cf UT f Lakshadweep, 
Kavratti - 68 555 

3 	Veterinar, AssistnSurgeon, 
Office of the Vterinay ssistant Surgeon, 
(Amma! 1-lusbandry Unit, 
Kiltan Island, Lakshac1'wep -682  557 

4 	1 h Chan person, VilIg Dweep Panchayat, 
IKiltan - 682 557 	 Respondents 

By Advocate Sn S Radhakrishnan(R1-3)] 

44 0A364/2013 'I 

Abdul 	bish,SIo. Sinul Abid P., aged 27 years, 
Malikakal, Kiltan, I7F. of Lakshadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal l-lushandiy Departmetit, U.T.of Lakshadweep, 
Kavaiathi 	 Applicant 

(By Advocat9 v1rs Pisy I Daniel) 

I 	'u,-' \fersus 

1 	fhAdministiator, 	
1 

Upiop Tei i itoly of Lakhadweep, 
Kvarathi-682 555 	I  

2 	Chairpeion, Village (Dweep) Panchyat, 
Kiltan -- 682 557 

3 	biiecti of Ainirnal Husi3andry, 
u't Oil Lakshadweép, Iavarathi - 682 555 

4 	Diiictor ofachath bepartment of Panchayath, 
lKavaiathi 682 555 	 Respondents 

[By Advcate Sri S ahaishnan (RI, 3 & 4)] 

45 	OANo 366/2O13 	
I 

Mohammed Kasn 
S/b Sa eed 	

1 

k'anniptä 1iO$ 
/rotL. 	• 

2 	Mhanrnd I lussain K C 

i 	

I 



3. 

(By 

Versus 

The Administr'ctOr, 
Administrai.i p noi the 1. iion Territory 
ol' Lakshadweep, Kavaràthi - 682 555. 

The I)irector ofPanchayats 
[)epartrnent of'Panchayats 
Aiministratióii 3f the Union Territory 

akshadwep, Kávaratti - 682 555. 

Lakhaaweep I)eveloprnent Corporation Ltd., 
Pod Coritrol tower, Andrott - 682 554 
Rp.' entedpy its Offo.ër in charge. 

I)irectorate of Art & Culture 
Adiniistal.iqn f tle iJiion Territory 
oiLakshadwep Kavaratti —682 555. 
Represented bits Director. 

1)ucctdr of A,i icuitwe 
Iepartrnen 1  of g' icuure 
Ammntioi1oI' the \Jnion Territory 
b.  - 682 555 

Village (Dwcep Panchayat 
Androt 1s1and'iepieentd by its 

o 
Executive dfficër— 682354. 

Adocatë Mr. . adhakrihnan) 

0A368/20jH.: H 

Nallakoya, geq37 yeais, S/a Pookunni 
'Puthiyi Clttapol<ada House, Andrott 

1 years, S/o. Sheikoya Thangal, 
ndt 1{9u,Adiot I  

 

 

11 

 

 

(By 

46. 

 

 

Applicants 

Respondents 



H. 10 

4budheen Thanga!, aged 28 years, 
hdeth House, Andrott. 

. 

23 years, 

Sb Sheikoya 1 hangal,'I(andeth House, Andrott 

5 	MoharPrned Salirn, 'iged 44 years, S/o. Kidave A, 
Panchànal 1-louse, Andrott. 

Khair, aged 32 years, Sb. Muthu, 
Puleenakeel Hoise, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
Monak,kal House, Amini. 

Sa)'ed Koya, ägd 44 )'ears, Sb. Pookoya, 
Mee1ic1ri H:ouse,.Arnirii. 	 Applicants 

(By Ad'Ocae: Sri K.S. Gnh) 

Versus 

Ihe :Aduuuijt0r, 
Administi ation Of the Uiion Territory of Lakshadweep, 
Kavrtti-68255. 

DiièctifPa.ichayat 
[3epaitmcnt o1ianchayats, 
Adrnisträtion of the Union Territory of Lakshadweep, 
K1ivätti 	6g2 	' 

	

3 	I)eiartJ11ent olAgiiculi.ure, Union Territory of Lakshadweep, 
1<.vaijthi, Rererited by its Director - 682 555, 

	

4. 	Village (Dvbep) Panclayat, Andrott Island, 
rcpresnted .y its Executive Officer - 682 554. 

	

5 	\'illagc (Dweep) Panchayat, 
Kàvará'tti 1 sIándrepreented by its 
L: x ct.ive Offfcr - 682 555. 

	

6 	Vi11,ge (Dweep) Panchayat, 
ipi1ard, 'ipreserd by its 
11xeticrc Ofici.' 	 Respondents 

JCJ 

(By Advocate Si i S. Radhaki ishnan) 

47. 0A369I2O13 	. ... 



11 

eo 

:' 

aged 2 earscS/b.. Sayed Mohammed, 
Va11'apurd I loie Aii1drtt 

Moh am m ed Naser, aged 44 years, Sayeä Ismail, 
Keiakkada House, Andiott 

Mçhammed Hussain, aged 48 years, S16. Nalla Koya, 
Pa!lippuia I 1ouie, Andra,th 

Kunhiseethikoy'a, aged 51 years, S ,/o. Muneer, 
Puthiyath House, Andrott 

Cheriyakoya, aged 32 years, S/o. Nallakoya, 
Peruma1ly House, Andrott 

rel 
	

Nobrül Ameeh :ge:d 36 years, Sb. Shaikoya, 
Pandath Puthya Pura House, Andrott 

1-Iahiza.koya, ad 52 yèã.rs, Sb. Koya Kidave, 
Chekkarakkad House, Aridrott 

Möhathm.d}sirn,agd 37 years, Sb. Ahammed, 
Aynada Chetta Hose, Andrott 

9 	u1aima, aged 33 years, Sb Nalla Koya, 
Nngani.ada Hous, Andrott 

10 	vIohirnrned F1isai,4.ged 30 years, S/o. Pookoya, 
ttaka1 Katt Hduse, Andrott 

11 	Mohammed Iasm A, aged 39 years, S/o. Yousuf, 
Amrnelam house, Andrott 

12 	Pookoya, aged 45 years,iSbo Sayed Koya, 
Kunne1 I louse, Andrott 

13 	3aeeL gd 41 years, bo Koyamma A, 
Pandaiaih Hous, Andott 

•. 	 .1..,,. 
:1LJ 	 .... 

14 	MohaflimedSh1i, aged 34 years, Sb Thang Koya, 
joey I hattam, Poklada House, Andrott 
IJ 

15. ad 32 years, Sb Koyamma Koya, 
S;~k inte V.eetIi 1 Padipura, Andrott 

16 	Mohammed 1? izvan  Au, aged 27 years, S/o. Kunhiseethi Koya, 
m  P u thamada?i1 T ouse , Andrott 



17 
	

Soudabi K C P , agcd 29 years, D/o Attakoya, 
Kudarnbat.tu, çh iyapura House, Andrott 

W. 

	 Mohammed Kaim, aged43 years, S/o. Sayed Mohammed, 

19 

(By 

Applicants 

1. 	The .Adininitrfbr, 
Administration of the I nion Territory of Lakshadweep, 
Kaarätti682 555. 

2 	I)iiectoi of Panchayats, 
I)epartment of Panchayats, 
Administiatitn of the Union Territory of Lakshadweep, 
K4var4ttl - 82 555 

3 	Vi1lag (Dweep) Panchayat, Andrott Island, 
rpsnted by its Eeèutive Officer— 682 554 

(By Advocate Sri S Radhakrishnan) 

48 OA 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda 1-louse, Kavaratti 

2 	Musthala, add36 yeai, Sb Hamzath, 
Jl1ikanapuil jouse, KaVaratti 

3 	ro1 agç1 '7 years S/o. Koyamma, 

Respondents 

Du, Kavaratti 

,ShaT1ee6, a ed 30 years, D/o Kharnar Khan, 
se Kàvaratti. 

5. 'habid.  
Keelakochapu 

hahir' 

1 year.s,D/o. Hamzath, 
fa Hôus, Kavaratti 

6.yers, Dbo. Ibnu Maja, 
, K.avaratti 

ed 36 years, bb0 Hamzath, 
Kavaratt 

7. 



Versus 

1. 	The Administritor, 
Administration 6f the Union Territory of Lakshadweep, 
Kavarat0-682 55. 

2 Director ol Panhayats, 
Dcpartment of Patichakats, 
AdminiUation ol the Union Ierritoiy of Lakhadweep, 
Kavajatti - 82 555 

3 	DliLtoi ate dfMdical and Health Services, 
Union I ur r itoiy o f Lakshadweep, Kavaiathi, 
Reresentöd b/its Dirtor - 682 555. 

Village (Dwecp) Panchayat, 
Kavaratti Island, represented by its 
Nxecutive OFficer - 682 555. 

Village (Dwecp) Panchayat, 
Andrott Island represented by its 
l'xecutive OFlicer 682 554. 	 Respondents 

(By AdvOct: Sri . Radhakrishnan) 

49. 0A371/2013 

I. 	P. Naseer, aged 35 years, S/o Kunhikunhi, 
Pailicham House, Kavaratti. 

2. 	P.!. Naseer, aged 32 yQars, Sb 1-Iarnzath, 
Puthiya 111am, Kavaratti. 

3. 	l. Ramia I3eegum, agci 34 years, D/o Kunhi Koya, 
Poovum C ,  dai House, Kavaratti. 

4. 	P.\ i\boobackr aged 36 years, Sb Muthu Koya, 
PLthiya Veedu, Kavaràti. 



H 
S 
	

Shahan l3cegum aged 24 years, D/o Au, 
I hekk \kla 111am, 1avaiatti 

Sulaikabi, aged 43 years, b/o Kojan, 
PUthiya. 1lIà6n Kavaratti. 

7 
	

Abdul Riiak, aged 28 years, S/o Mullakoya, 
Sarahiyoda.Hose, Ka'aratti. 

(I3y Advocate: Sri K.B. Gangesh) 

Versus 

fl 

App! icants 

1 . 	The /\drninistraai)r, 
Adrninivauon oIthe 
Uiion l'c iitôdf La:k :hadweep, Kavaratti. iy 

Departnentt.lT.AnimaI Ilusbandry, 
Union icreitoryof Lakshadweep, Kavaratti 
represented by. its Direetor. 

1)irector of Pab°chayats, 
Dcprtmen1 of Panchayts, 
Adminisu'ation of the 
Union Ierrit.ory, of Lakshadweep, 
K.avaratti, 

Village (Dvep) Pmchayat, 
Kavaiatti Island icpiescnted by its 
Fd.dtivë ofre 

(By Advocate Si i S Radhakrishnan) 

50. O.A Nb. 372/2013 

Jana1udhecn,.8/0. Abdulla U.C. 
Mudakkiyoda 1I6,uc, 
K adam at. 

(By AdvocatL Mi K. 13 (iangcsh) 

Vci sus 

I hc Admini'stiatoi, 
Administi aflon pf' the Uinon I erritory 
of I 1khädwè:p,!1<.âvarathi - 682 555. 

2. 	l'hI)ireuo•i-  (SVies) 
Administi ationof' the Union Tei i itoi y 

Respondents 

Applicant 



of Lakshadweep(SecTetariat), 
Kavaratti 682 555. 

3. 	I)epartment of Weights & Measure'rs 
Union Teilitory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

• 51. OA37312013 

I. 

	

	Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkda House, Andrott. 

2. 	M.M. Mohammed Iqba1, aged 37 years, 
S/o Migdad, Meelad M.n:zi1, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Respondents 

Applicants 

1 . 	The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

I)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union Icmtory of Lakshadweep, 
Kavaratti,-682555 

i)epartment of Science & Technology, 
Union 'I'erritoty of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
[)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by its 
Executive 01"fler682 554. 

(By Advocate: Sri S. Radhakrishnan) 

Respondents 
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S 
52. O.A No. 380/2013 

Nasar P. Muhamrne'd Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep —682 551. 	 Applicant 

(By Advocate Mr. E.G. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarath:i Island - 682 555. 

The Director (Services) 
Admin istrati'On Of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director oPancha.yats 
Union Territory of Lakshadweep 
Kavaràtti Island - 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of'the Plant Protection Officer 
Androth., Union Territory of 
Lakshadweep 682 557. 	. 	.. , 	. 	Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38,112013 

B. Saidali, S/O late Mohammed Koya 
Palliyachtta, .Bandayarn House, 
Agatti I$lah'd, Union Territory of Lakshadweep. 

K. Muhanin-ie'd Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory of Lakshadweep. 

K.G. Jaina1üdin Aged 40 years, 
S/o late Uinmr, Mariyathoda Ka.ndawargothi House, 
Agatti Island, Union Territory of Lakshadweep 



7.7 

4. 	T.K. Sarmmbi, Aged 36 years, Ü/ô late Kunhikoya 
KeelaiIlai Thekkelapüra House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N., Anilkumar) 

Vers.u.s 

The Administrator, 
Union Territory of Lalcshadweep, Kavarati.. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Islaid, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Tern tory of Lakshadweep.. 

The Director of Pa.nchayat, 
I)epartrnem of Pa:nehayat, Kavarat.ti, 
Union Territory of Lalcshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Pä.nchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Teiritory of Lakshadweep. 

7, 	The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island., 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R..l,3 to 7)) 

54. OA 384/20.13 

Ishaque A.C., aged 35, S/o. Junies T., 
l3us Helper, District Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of La.kshadweep. 

2. 	Abdul Ras•akK.C., aged 37, 
S/o. Kasm.ikoya P.P., Bus Driver, 
District Panchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M aged 39, Sb. Late P.S. Kunhirnon, 
Bus Cleaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshadweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanaii) 

Versus 
.1. 	The Administrator, 

UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
[)epartmerit of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officer, 
I)istrict Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island, ; Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthurnamachetta, 
Arnini Isla.nd, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachena, Amini Island, Union Territory of l.akshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin — 682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini 1slandUnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla C., aged 25 years, Sb. <ideNadvatta Chetta, 
Amini Island, Union Tertitory of Lakshadwep, Pin - 682 552. 



8 	Abdul Salarn A , aged 38 years, S/o. Khader Thottanada, 
Aminipura, Ah-iini Islnd, Union Territory of Lakshadweep, 
Pin-682552 

Noorul Hassañ K.K.., aged 38 years, Sb. Abusala Kochu Kannada, 
A Kallakakkat, mini Island, Union Territory of Lakshadweep, 

Pin-682 552. 

Jalal B.M., aged 31 years, Sb. KhaderT,, Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin-682552.. 

Najeeb A., aged 31, 5/0. Kidavu T.C., 
Ayeshera, Ami.ni Island, Union Territory of 
Lakshadweep, Pjn - 682 552. 

Nafeesath U., aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amini Islanl, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants. 

(By Advocate: Sri Shiraz I3hava V.S.) 

Versus 

	

1. 	The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

	

2, 	The Director of Panchayaths, 
Department of Panchayat.hs, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

3.!'he I)istrict Panchayath, Arnini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

	

4. 	The Village (Dweep) Panchayath, A.rnini Island, 
Union Territory of Lakshadweep, Pin 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. 0A388/2013: 

	

L 	P.P. Amanula, aged 38 years, Sb. Sayed 
Mohammed P.K., Puthiya Pandaram, Kiftan. 

	

2. 	Mubaraka Banu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal I-louse, Andrott. 



. 

3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-louse, Amini. 

(By Advocate: Sri K.. Gangesh) 

Versus 

The Adrninistrtor, 

Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Applicants 

Director of Panchayats, Department of Panchayats, 
Adrninistratioh of the Union Terrjtory of Lakshadweep, 
Kavaratti — 682 555. 

3 
	

I)epartrnent of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

ri 
	

Assistant Settlement Officer, 
Arnini Island —682 554. 

Village (Dwép) Panchayat, 
Kiltan Island, repreented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

7 
	

Village (1)weep) Panchayat, Arnini Island, 
represented by its Execmive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhaktishnan) 

57. OA 390/2013 

C.N. AbdulIkein, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathai 11am I-louse, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkàda Hbuse,Kalpeni. 

C.N. Habu.s abi., aged 50 years, D/O. Attakoya, 
Cheriyannallá.l Huse, Kalpeni. 

1-lameedabi, aged 41 years, D/o. Rarnalan, 



Pakkath I-louse, Kalpni. 

6. 	A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanam Tham House, Kalpeni. 

7 	A K Muthubi, aged 53 yeals, DIo Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam 1-1Ouse, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahammed P., 
Chadachiyoda 1-louse, Kalpeni. 

10, Abdul Saleem M., aged 4 years, Sb. Mohammed A.K., 
Manjiyanam Hose,Ka1peni. 

Naseerna M.P., aged 33 years, D/o. Mohamrne K.P., 
Mayamkakkaputa House, Kalpeni. 

Hurnairath P. aged 42 years, Dbo. Sayed, 
Poodiyath I-louse, Kalpeni. 

CO. BalkeeS, aged 53 years, Dbo. YussafK.V:, 
Chadachiyoda Huse, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda HOue, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobackcr, 

Kuttiyachada 1-louse, Kalpeni. 

M. Anwar,agd 37 years, Sb. M.P. Khader; 

Maral 1-1ouse Kalperii. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohaiiimed, 
N4ayamkakkepura House, Kalpeni. 

C.G. Naseema I3eegum, aged 36 years, D/o. Hamzakoya M.K., 
Cherlyachaman Gath House, Kalpeni. 

K.K. Attakoya 5  aged 59 years, Sbo. Aharned Kunji Koya, 
KandamkalaiTi 1-louse, Kalpeni. 

20, 	Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala 1-loSe, Kavaratti. 

21. 	1-lussain All, .ged 35 years, Sb. Nallakoya, 
Chetti pura House, Kavaratti. 



S 
Jaffer, aged 	years, Sb. Hasan T.P., 
Kaladi 1-louse.Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninarn& House, Kavaratti. 

Arnina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
A1achaoppada House, Kavaratti. 

Raziyabi, aged 33.years, Dbo. Au, 
Kunnumpuram House, Kavaratti. 

Shamshadbeegurn, aged 31 years, D/o. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Ame&n, aged 33 years, Sb. Sayed Buhari, 
Palalam HOuse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasaihar, 
Umbiyapura House, Kavaratti. 

Hussain B., aged 43 years, Sb: Kunhi Kunhi P., 
B irarnhoda 1-louse, Kavaratti. 

Mohammedali'T.P., aged 35 years, 
Sb. Aboobacker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam Hose., Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam Houe, Kavaratti. 

37, Mohammed Rafi, .aged 37 years, Sb. Hathzath Haji A.P., 
Molokepura House, Kavaratti. 
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Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikorn, Amini. 

Abdul Raheem, a.ged 34 years, Sic. Abdu Rahiman, 
Aynepura House, Kavaratti. 

Mushin, aged.39 years, S/o. Nallakoya, 
Kuttithayapura House, Kavaratti. 

AkbarT.P., aSed 33 years, Sb. Kidave K., 
Tharaintnakeura House, Kavaratti. 

Faizel Hussain, aged 37 years, Sb. Shahul 1-lameed, 
Palamkakkada House, Kavaratti. 

43, Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur HouSe, Kavaratti. 

48, 	Abdul F-Iashim M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadish, aged 44 years, D/o. Ukkas, 
Urnbiy.apura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Charnayathaipra House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Harnzath, 
Kunhibiyoda 1-louse, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. 1-lameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. Habeeb Rahman, aged 43 years, Sb. Khalid, 
Me1athiruvathapur'. I-louse, Kavaratti. 



Moominath, aged 37 years, D/o. Kidav, 
Neliyampura House, Kavaratti. 

lla1ima, aged.35 years, D/o. Koyamma, 
Thaleekepural-louse, Kavaratti. 

Sayed AbduiRaheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarinanooda I-louse, Kavaratti. 

Abdul Reheem, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi UP., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnàmkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilarn I-louse, Kava:ratti. 

Mariyornhiabi, aged 36 years, D/o. Mohammed, 
Katti ku lam House s  Kavaratti. 

Mohammed Shall, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubeeha, aged 23 years, Dbo. Sayed Pbo, 
Ne1iyinpura;House, Kavaratti. 

65, 	Sa1ma,aged 22 years, Dbo. Cheriyakoya, 
Vadaki:la pura House, Kavaratti. 

Muhanimed,ged 32 years, Sb. Attakoya, 
Vadkilapura, Kavaratti. 

Sairahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Arniri. 

Mohammed All P.M., aged 27 years, Sb. Hamza, 
PuthiyaMil, Amini. 

Cherikoyaage'd 41 years, Sb. Abdul Khader, 
Pandaram I louse, Amini 



Cheriyakoya M.C., aged 32 years, Sb. Harneed, 
H Melachetaa ouse,Kadmath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakkilapura House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Maha!, Kadmath. 

Shahu! Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheri yakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46.years, Sb. Khader, 
Attalada 1-loüse,Anthoth. 

Muthubi A.K., aged 42 years, Dbo. Mithukoya, 
Appurakkat House, Mdroth. 

1-lajarommabi E.K., aged 40 years, DIo. Shikoya, 
Edayakkal I-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Al iyathammada L ithathabiyyapuram House, Androth. 

Asmab, aged 39 years, Gb. Koyamma A., 
Mayyampokkada F-[ouse, Androth. 

Shahnaz F3eegum C.P., aged 36 years, DIo. Nallakoya, 
Chattapokkada House, Androth. 

Fathirnath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada F-louse, Androth. 

Khaulath L.,aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

BaihaT., aged 37 years, [)bo. Pookunhikoya, 
Thailath I-IousC, Androth. 

Rahamth P., aged 42 years, Dbo. Kqya Kiadve, 
Pathada House s  Andi'oth. 
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Naseeranü M.K., aged 40 years, DIo. Kunhi Koya, 
Moo1akd Huse,Androth. 

Kadeesmrnäbi L., aged 40 years, D/o. Seetbi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 

ThacheryHopse, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera Li., aged 39 ya.rs, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery Hoi.ise, Androth. 

92, Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, And.roth. 

Harneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makké House, Androth. 

SafiyàiM., aged 39 years, D/o. Nallakoya M., 
Mathitousé Androth, 

Rahil M, agd 39 years, D/o. Nallakoya, 
Mathil,House, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussáih, :E.K., aged 48 years, Sb. Seethikoya, 
Edayai<a1 House, Androth. 

Sayedv1ohrhmd KoyaL., aged 54 years, Sb. Kader P., 
LavanKal f1ouse, Androth. 



102. Hussar K., aged 50 years, Sb. Sayeed BhkariT.M., 

Kunbada1.OUSe, Androth. 

103 Ismail, ged 40 years, S/o. Lava Burhikage Moosa, 
Kur*i1pang•:HoUse, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada I-louse, Andtoth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed 
Keechelam 1-louse, Androth. 

M.P. Moharn:rned Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti —682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

3 	I)irector, Department of Labour and Employment, 
Adthli$tratin of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Departrnent of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartment di Agriculture, Administration of the Union Territory of 
Lakshadwecp, Kavaratti, represented by its Director - 682 555. 

[)epaitnent of Women and Child Development, 
mi Adnitration of the Union Territory of Lakshadweep, 

Kavacti, iepresented by its Director —682 555 

7 	Departinent of Fisheries, Administration of the Union Territory of 
akshddweep, Kavaratti, represented by its Director - 682 555 L  

. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



roll  

I 
Lakhadwe Khadi and Village Industries Board, 
Kavaratti, reresented by its Chairman — 682 555. 

Revenue Sub1  Eivisional Officer, Kavaratti Island - 682 555. 

Sub Divisioral Officer; Amini Island - 682 554. 

Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

13, 	I.akshádi 	Distict Patchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer-682 555. 

Village (I)weep)  Panchayat, Kalpeni Island, represented by its 
ExecutRe Officer - 682 551. 

Village (Dwep) Panchayat, Kavaratti Island, represented by its 
Executive Officer — 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer-682 554. 

Village 	Panch.yat, 
Kadathath Island, tepresented by its 
ExecUiive Officer - 682 553. 

Village (Dwep) Panchayat, 
AndrothIslatrd, tepresented by its 
Executive Offier 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392/204 3 

1. 	Hussain, S/0Aboosa1a, 
Saram,appada (Konchukakada) House, 
Agatj-i,resnt1y working as Cleaner, 
RGS Hpitl, Agatti 

2 	Shukoor, Sb late Kidave, 
Pakrumupa.ibda 1-Louse, Agathi, 
PresenU wq1dng as Cleaner, 
RGS Hopital, Agatti. 

3. 	Lathee 1, S/. A'ttakoya,• 
Kalkaniy6da 1-Ious, Agathi, 
Presently wöking as Cleaner, 
RGS Hospital, Agatti 

•.i- 	p 



a 
1-lameedath, DIo Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
ROS Ilospital, Agatti. 

Subaida, D/o Mohed, 
Kulalioda House , Agathi, 
Presently wotidng as Cleaner, 
RGS 1-lospital, Aiatti. 

Hajara, Dio late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

Sheembi, D/o late Shamsuddeen, 
Beepapada l-Iduse, Agathi, 
Presently working as Cleaner, 
RGS 1-lOspita!,, Agatti. 

Abida,D/o H,arneed, 
Makkiyachoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agätti. 

Sulaikla, Did Moharned, 
Kdylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaina, Sb 1-larnza, 
11 

Kalarhithiyoda House, Agathi, 
PreenIy working as Cleaner, 
RCJS l-kspital, Agatti. 

Maharnood, Sb K'oyassan, 
Amperpally 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Saifulla S/o .  Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hcspital, Agatti. 

AbIrna, Sb late Harnza, 
MlIa Hquse, Agathi, 
PreseI1\'wø1king as Dhobi, 
RGS 1710spital, Agatti. 
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AbdulkaderSio Ummer, 
Biy ikLttk House, Agathi, 
PresciU vIing as Dhobi, 
RGS I Iospifa'h• Agatti. 

Abdulla, S/oKhaIid, 
Kandavar Gothi House, Agathi, 
Presently working as Cleaner, 
RGS Hopita1,Agatti. 

(By Advocate: Sri R. Ramadas) 

Versus 

Applicants 

. 

1. 	The Adiinitiator,. 
Union lerritpr.y of Lakshadweep, 
Kaváuti.-682555 

2. 	The .ChirpeiOn, 
Village (Dwp) Parichayat, 
Agatti'isIandUnion Territory of Lakshadweep 682553 

3. 	The M..6dical'.Officer, in charge, 
Cornqmiiity Health Centre, Agatti Island, 
Unib.territory of Lakshadweep 682553 

	
Respondents 

(By Advoci c.Si'i S. Radhakrishnan (R1&3)) 

59. 	OA393I.203. 

1 	C. Muilakoya aged 44 years, 
Sb 'i ij, Chekireyarnmakada House, 
Kadamat Skilled Labourer, 
Office .oth& Assistant Engineer Electrical, 
Eectricàl Si.ib Division, Kadamat. 

2 	K. P ialaluddecn, aged 41 years, 
Sb l-la mèedMadkinachetta, Kattipura House, 
Skilledibblirer, 
Offlc ofthe Assistant Engineer Electrical, 
LlecuiLal SUb Division, Kadarnat 

3 	K P 1atJiish, aged 31 years, S/o late Nallakoya 
KuihinJiYHouse, Kadarnat, Skilled Labourer, 
Olfice o mc Assistant Fngineer Electrical, 
Electiical Su Division Kadarnat 

4. B.M. iadula, aged 42 years, So Harneed Melachetta, 
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B i1'y)mmad;1FIouse, Kadarnat, Skilled. Labourer, 
Qffj; o[th Assistant Engineer Electrical, 
Electrical Su Division, Kadarnat. ' 

KY. Kunhik&Va, aged 41years, S/o late Hassainar; ' 
Keelacherry House, Kadanat, Skilled Labourer, 
Office lo 1 th& :Assistant Engineer, Electrical, 
Elec'triaF Sub Division, Kadarnat. 	 Applicants 

(By Advoc.teSri. R. Sreeraj) 

The Adminis,tator, 
Union erritory of Lakshadweep, 
Kavaratti-6825 55. 

The Directoh'o'fPanchayat, 
DepartmentfPanchayat, 
Admij-iistrati.ori of Union Territory of Lakshadweep, 
Kavaratti- 682 555.. 

The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

The Assistant Engineer, Electrical, 
Elpti' 	Sub Division,•Kadamat-682 556, 

5 	1 hChan p e r, son, 
Viligc Leep Panchayat, Kadamat 682 556 

(By Advocate:'Srj :  ..Radhakrishnan(R1 -4)) 

60. OA 394I'61 

I. 	UP. Jai l/ç CO. Koyamma, aged 39 years 
working á' Skilled Labourer, 
Animal Husbandiy Unit 
UmonJ.cn'itcry of Lakshadweep, Kalpeni-682 557 
and 	ingt Umprampappada House, 
Kaljea.i klid-682 557. 

2 	1 P v1uthkoya, S/o late M K Harnzakoya, aged 43 years 
working as Skilled Labourer, 
Animal 1-Iusbandiy Unit, 
Uiiio"iTé'rritóiy of Lakshadweep, Kalpeni-682 557 
and iesi.d'ing at Thithiyapada House, 
Kalpeni lslarid-682 557. 

3. 	M. H.yder, S/b late M.K. Yousef, aged 43 years 
working s Casual Labourer, 



	

- 	 - - 

Animal Husb-Ondry Unit, . . .. 	. 

Union..Tecritry. of Lakshadweep, Kalpeni-.682 557 
and residing At Manchiyanam House, 
Kalpeni llard682 557. 

K.Q Mobainmed lbçiJaffer, Sb K.P. Sayed, aged 44 
years, o' i)k i ng, as Casual Labourer, 
AniaI I lusbandry Unit, 
Uniirrity of Lakshadweep, Kalpeni-682 557 
and:?sidng.t Kakatchiyoda House, 
K.alpeni Is1and682 557. 

M.K. Naseer,S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Anftnal Husbandry Unit, 
Union TerritOry of L.akshadweep, Kalpeni-682 557 
and residing.h:t.Malmikkkada House, . 
Kalpeni ls1ard-682 557. 

M. Kalam, S/o.M.C. Muthukoya, aged 34 years 
workirg as..Casual Labourer, 	.. . 	 . . ..... 

Anifr4 I-lusbi ndry Unit., 
of Lakshadweep, Kalpeni-682 557 

andii•din 	Maral: House, 
KIéi lslid-682 557. 

K.K vbhadned Rafeeque, S/o V.K. Kojankoya, aged 45 
yeas,.woit1g as Casual Labourer, 

Animal Husbandry.  Unit, 
Union: Terr:i.t:ry of Lakshadweep, Kalpeni-682 557 
and residing at Kandamkalam House, 
Kalpeni sland-682 557 

8 	M uqh<çya, S/o late M C Ahrnedkunji, aged 47 years 
workih 	s'çasuaI Labourer, 

eAl 

Anu4I 1  iusbandiy Unit, 
Uri 	I ei itdiy of Lakshadweep, Kalpeni-682 557 
àrii 	 Kalpeni Island-682557. 

K.Q. Abdu ,$alani, S/oP. Assainar, aged 39 years 
working. as Casual Labourer, 
Ahimal Husbandry Unit,  
UniOn Territr' of Lakshadweep, Kalpeni,-682 557 
and residing ät Kakatchi.yoda House, 
Kalpdni Ilaikl-682 557. 

S/olate Sayedrnuhammedkoya, 
ed 47eai, working as Casual Labourer, 

.a1 TusFhdry.:Unit, 	 .. 	. 	. . 



r . 

1 	1 he jdminisiatoi, 
Union 1i i itqry of [akshadweep, 
KavAr  

The DiictorOf Panchayat, 
Depar1flent iPanchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400I2J0 

1 	PP. Siraj ab 44 years, Sb M. Subair, 
PuthiyaPandaram House, Agatti Island, 
UniOn Terrory of 1akshadweep. 

2. 	Noushad A1i aged 32 years, S/o U. Sabjan, 
Kee1aSaraOipa Pada House, Agatti Island, 
Union Territpry of Lakshadweep. 

3, 	M.I. Abdul Naer, aged 28 years, S/o M. Abdul Rahiman, 
Me,1aJo., House, Agatti Island, 
Union ieuitoiy of I akshadweep 

to 	
;• 

 1 P Khahd, aged 30 yeais, Sb Kidave, 
Mela 111am House, Agatti island, 
Union leiiitoiy ofLakshadweep 

1K,.0 AbduiShulcoor, aged 38 years, Sb Kasmi, 
Kariyamachett I-louse, Agatti Island, 
Unioft TërrtOry of Lakshadweep. 

M.P. Nizâidddin, aged 27 years, S/o M. Abusala, 
Me1apuia House, Agatti Island, 
Union 	rritory of Lakshadweep. 

(By Advcatc ii N. Anilkuma') 

Vei sus 

	

1. 	ThAihis:tcator, 
Union '1'erritryoi' Lakshadweep, 
Kavaratti.-68253l 

	

2, 	The Chairperson, 

Applicants 
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Union lerritory. of Lakshadweep, Kalpeni-682 557 
and residing at' Pokkarappada House, 
Kalpeni lsland-682 557. 

(By Advdote Sri 1': Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchyat, 
Union TerritOry of Lakshadweep, 
javaratti,-682555 

The Chief 	ecutive Officer, District Panchayat, 
Union I ciritoiy of Lakshadweep, 
Kavai ati.i,-682555 

The Veterina'y Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 

(By Ad\'ocae: Sri S. Radhakrishnan) 

61. 0A39512013 

Saiiul A bid, S/o Yusuf, aged 40 years, 
Cheriyaihnallala House, Kadamat, 
I Ieli 	strict Pancha)'at, Kadamat. 

Abdul Shukobr, Sb Sayed Au, aged 41 years, 
Ukkayachetta 1-louse, Kadarnat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/o Nadeer, aged 43 years, 
Madurakam I-louse, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
Keeri Mahal 1-louse, Kadarnat, 
I-Ielper. District Panchayat, Kadamat. 

(By Advda: Sri R. Sreeraj) 

1 	
Versus 

S 
Applicants 

Respondents 

Applicants 



Village (Dweep) Panchayat, 
Agatti Island, Union I eiritory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255:I 

The I)irector of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The chief Executive Officer/Special Officer, 
Village (Dveep) Panchayat, 
Agatti island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-68253. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casijal Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

	

2. 	Affefudheen A.K., 
S/o Chcrikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



S 
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4. 	The I)irector, 
I)epartment of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl,3 & 4)) 

64. 0A406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Animal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-6825 55. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Ki Itan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Horneopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy 1 Daniel) 

Versus 
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 The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

 The Chairperson, 
Village (Dweep) Parchayat, Kiltan. 

3 I)itector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Si-i S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

 Abdul Kareern C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

 libaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

 Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada Hous, Agatti. 

 I-Iafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uryoda I-louse, Agatti. 

 UmilIa T.P., aged 54 years, Dbo Khader, 
Thekkilappura House, Agatti. 

 Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

 Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



• 	•.• 	 ••. 

s .  

1 0. 	Saromma M., aged 39 years, D/o Hamza, 
Mariyathoda House, Agatti. 

Ashraf AK., aged 42 years, S/o Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Rou! lammada I-louse, Agatti. 

Shaftabi PP., aged 36 years, DIo i-Iarnza K., 
Puthiyapura 1-louse, Agatti. 

(By Advocate: Mr. KB. Gangesh) 

Applicants 

Versus 

1 . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratft-682555. 

Director of Panchayats, 
Department: of Fanchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration 61 the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. .Radhakrishnan) 

67. 	OA 444/12013 

Aboosalih, S/o Rasheed l<oya, 
Padalapura, Kiltan Island. 
Union Territory, of Lakshadweep, Pin-68255 8. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union i'erritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 



MIR 

 

 

The Director of Panchay.al, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

4, 	The Executive Officer, 
Village (Dweep) Paiichayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
P in-6 82 5 5 8. 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. 0A453/2013 

Hameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazi 11am I-I) Kiltan Island. 
Union Territory of Lakshdweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Bdar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island; 
Union Tcrriiory of Lakshaclweep. 
Workftig as Casual labourer in 
Lakshidweep Building Development 3oard, Kiltan. 

l-lismiroor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual Iabourr in 
Lakshadweep Building Development l3oard, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iig as Casual Labourer in 
Lakshadweep Building Develomnt Board, 
Kilt a n.. 

Respondents 

Applicants 



too 

(By Advocate: Mr. Grashiois Kuriakose, Sr.) 
(By Advocate: Ms. Daisy 1 Daniel) 

Versus 

The Administrator, 
Un jo -i Territor)' of Lakshadweep. 

The Chairperson, 
Village ([)weep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director oil,  Panchayt, 
Department of Panchayat, Kavaratti. 

(By Advocate: Mr. S. Radhakrishnan (Ri, 3 to 4)) 

69. O.A No. 488/2013 

Sal n-i ath 
D/o. Sayed Koya 
Madapally House 

Respondents 

Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. angesh) 

V e i- s us 

The Administrator, 
Admintration of the Union Territory 
of Laidhadweep, Kavaratti - 682 555. 

The Director (Services) 
Administratioh Of the Union Territory 
of i.akshadweep (Secretarat), 
Kavaratti —682 55. 

I)paitientof Science and Technology 
Union Territory of Lakshadweep, 
KavaraThi -- 682 555. 
Represented by its Director. 

(By AdvocatMr. S. Radhakrishnan) 

70. OA 492/2013 

Respondents 



t:O 

K. Bushra Begum, W/o Hakeem, 
Aged 27ypar, Casual Laboth, 
Office of the V eterinary Ass istat Surgeon, 
Animal Husbändry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iaiarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavara.tti Island, Pin- 682555. 

The Diiector of Panchayat, 
Departent of Panchaya, 
Union Territory of Lakshadweep, 
Kavartti Island-. Pin- 682555.  

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Anini, 
Union Territory of Lakshadweep-682 552.. 

4......he Chairperson, 
\/illage (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(13y Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

Rahmath Beegum Keelakunnikkam, 
W/o. Mohammed 13.1K, 
Data Entry Operator (MGNREG A), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamat Island 
UnionI'erritory of Lakshadweep, PIN —682 556. 

2. 	Mohaiiiiyied Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika I-louse, 
,Kadamat Island, 

Applicant 

Re s pon dents 



Union Territory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department ol Rural Development) 
Kavarath i. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lâkshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Riral Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshdweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Village Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permadent address : Kunninarnel House 
Aidini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By AdvOcate: Mr.TCG Swamy) 

Versus 

I. 	The Athinistrator 
Union ..'rritory of Lakshadweep 
Lakshdyeep Administration 
Kavar'tti. - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Eakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayts) 
(Directorate of P'anchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dwcep Panchayat 
Amini island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island —682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682.555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
D/o. Iiideeii Kandilath 
Kaval chetta I-louse, Androth. 

Shahicia Beegum K. 
D/o. 1Iamzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makker I-louse, Androth. 

AyshaBcgum P.\'.K 
D/o. Yakoob P.1K 
Puthiya Pcntamveli Kad 
A ndro(h.. 

Rahmith Beegum K 
D/o. l-famzakoya P.I 
Kunhal i 1-louse, Androth. 

Thahira L. 
DIo. Seethi Nallal 
I.;avaiiàkal 1-louse 
And roth. 

Subaita A. 
D/o. Syed Mohammed M. 



S 
Aliyathara I-louse, Androth. 

Fathirnathu Suhurabi P.V.K 
DIo. Mjeed P.V.K 
Pentanbli Kad, Andwth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

RaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.l 
Dbo. Abdulla M.J 
Chemmachery Puthiya 111am House 
A ndroth. 

12 	1-labsab1 P.U.P 
Dbo. Fäkarukdheen K. Cheriyadam 
Ummaffiabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Veisus 

I . 	The Administrator, 
Administration of the Union Territory 
of Lakadweep, Kavarathi - 682 555, 

2. 	Directte of Industries 
U nion'Trri tory of Lakshadweep 
1(avarthi, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 	OASIO/2013 

Haseeii'al@ 1-laseenabi Therakkal 
Fherakl<a1 House, Kadamath 
Data 	Operator 
V illagèweep Panchayath, Kadamath 	 Applicant 

(By AcIvocate Mr.R.Sreeraj) 



f . 

Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayatl7. 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\'illage (Dweep) Panchayth 
Kadamat -- 682 556 

The Chairperson 
ii lage (Dweep) Panchayath 

Kadamat - 682 556 

The District Programme CQordinator 
MGNkEGA, Kavaratti - 682 555 

6, 	The Sub Divisional Officer and 
Program me Officer M ONREGA 

Kadamal, - 682 556 

(13y AdvOcate: Mr.S.Radhakrishnan (RI -3,5&6) 

75. 	OA 557/2013 

Respondents 

I. 	K.V.Nasecr 
Kodavalappu I-louse, Kiltn 
Cook, Government Senior, Secondary School 
Kiltan 

2. 	K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Go\'ernment Snioi.•Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr. k.Si'eeraj) 

Versus 

The Administi'ator 
U nion Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The Director of Panchayath 



to 

Department of Panchayath 
Administi'ation of Union Territory of Lakshadweep 
Kavaratti 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayatft 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyarnmakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

5, 	P.Arnanulla 
Cook, Government J.B.Schol 
K ad amat h 
Residing at Kunnumpura 
Kadamath Island 



Ummer PP.! 
Cook, Government J.B.Scho1 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

I-IidayathullaP 
Cook, Government J.B.Schpol 
Kadamath 
Residing at Kadamath Is!ard 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residing at Kadamath Islan!d 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 	I 

Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.Schoo!, Kadamath 
Residing at Biriyomrnada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadarnath 
Residing at Pupathada 
Kadamath Island 	; 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



08 	 S 
Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 

(By Advocate: Mr.S.Radhakrishnan ) 

77. 0A567/2013 

1-labeebufla P.M 
Puthiya Malika House, Kadamath 
Driver, Govenrnent Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Respondents 

Applicant 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
[)epartment of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

78. OA 580I20I3 

Yacoob 
Kathathe Chetta House, Kadmat, 

Vahida 
Mariki lam 1-louse, Kavaratti. 

1-labusa 
Alachapàda, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 
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 Muhammed Salih 
Aynepura I-louse, Kavarati. 

 FareedaBeegam 
Molokepura House, Kavratti. 

 Saleem 
Pallicharn I-louse, Kavaratti. 

 Bamban 	 H 

Nambicham House, Kavatti. 

 Sayed Abdullakoya 
Chend i pura House, Kavatti. 

 Nafeesathbi 
Poodiyam House, .Kavaratti. 

 ama1iyath 
Thirinipura 1-louse, Kavaatti. 

12, Fazeela Beegum 
Kannipura House, Kavaratti. 

 Ummer 
Thirinikad House, Kavatti. 

 Firozkan 
Athnachamrnada 1-Iouse;tKavaratti, 

 Jaffer 
Marikila.m House, Kaváratti. 

16, Amanulla, 
Mela 111am House, Kavaràtti. 

 Sirajudheen 
Molokepura House, Kavaratti. 

 Hiyasudheen 
Chamayathapura I-louse, Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kayaratti. 

 Muneer 
Kuttipapepura F-louse, Kavaratti. 



4 .10 	 . 

Ashik 
Puthiya Al ikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt 1-louse, Andrott 

MujeebRahmanT.P, 
Thaleka Pura, Kavaratti. 

Jarnhar Hussain 
Beeranthoda I-louse, Kavaratti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura I-louse, Kavaratti. 

Hazarath 
Chungam I-louse, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

	

I. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Unior Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayath Kavaratti Island 
represented by its Execi..itive Officer, 



Pin-682554 

(By Advocate Mi S Radhakrihnan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan, 
Residing at Ki!than 

Smt.Suifabegum 
Cook, G,H.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 

Res p0 n dents 

Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Id 682 557 	 Respondents 

(By Advocate: Mr. S .Radhakri•shnan) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Abdulla KQya P.S., 
Shaiknaveed (1-I), Kiltan Island P0., 
Union Territory of Lakhaeep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabü Sreedharan) 

Versus 

1. 	Union Teriitoty of Lakhdweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

2 	1 he Diiectoi of Panchayath, Union Teiritory of Lakshadweep, 

/ 



Kavaratti Island, Pi - 682 555. 
	

. 

The Chairperson, Village (Dwep) Pnchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin-682558. 

The Executive Officer, V.iUagè (Dweep) Panchayath, 
Kiltan Island, Utiion Territory of Lakshädweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	. 	 Respondents 

[By Advocate: Sri S. Radhakxishnan (RI, 2,4 &5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Hamzath, 
Sara Mänzil I-louse, Agstti. 	 Applicant 

(By Advocate: Sri K.B. GanesF1) 

Versus 

I . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of PanchayatsyH;. 
Department of Pancha'ats, 
Administration of Union Teritoiy of Laks.hadweep,. 
Kavaratti - 682 555. 

Department of Education, Administrationof the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Directo- 682 555. 

Village (Dweep) Panchayat, 
Agatti Island, representby its Executive Officer, 

82 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

82. 	0A635/2013 	JL'• 

Fathahudheen K.P., aged 40years, S/o. Sayd Muhammed Koya, 
Kattampalli HouseAgatti. 

Younis, aged 31 year, ; S/b Abdulla, Mariyathoda House, 
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Agatti. 

3, 	K.M. Shahida, aged 40 yeaers,:D/o. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

4. 	K.M. Amina, aged.46 years, 1b/o.  Abdul Rahrnan, 

Kuttiyam Mukriyoda House .Aga: ti. 	Applicants 

(By Advocate: Sri K.B. Gangesh).: 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge; 
Community Health Centre, Agatti 682 553, 

Medca? Officer in Charge, 	Qandri) Spec)ity Hospita\, 

Agatti - 682 553.. 

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishñan) 

83. OA 791/2013 

Fareeda Beegum MI., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Tëtitory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 
Department of Panchayas,. 
Administration of Union Territory of Lakshadweep, 
Kavaratti 682 554. 



Project Manager, Desiccated Coconut Powder Unit, 
Lak shadweep Devel oprnenCOrporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Adrnr ), Lakshadweep Development 
Corporation, Kavaratti - 68554'. 

Village. (Dweep) Panchaya 
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishn) 

OA 822/2013 

B.P. Navas Aged 27 years, Sb. .Kami.M.P., 
Valiyapura I-louse, Ki1thai Island P.O 
U.T. of Lakshad Weep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

I. 	The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555 

Applicant 

	

2. 	Director of Panchayat, 
Department of Panchayat, 
Administration oUT of L:aIhadweep, 
Kavaratti 682 555. 

	

3, 	The Principal, Government Higher Secondary School, 
Kilthan Island —682 556. '..' 	 Respondents 

OA 880/2013 

MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadë- 682 558 

(By Advocate: Mr.Shabu Sreedharari) 

Versus 

1. 	Union Territory ofLakshaweepepresented 
by the Administrator 	.. ..., 

Kavaratti Island —682 

Applicant 



115 

Director of Panchayath 
Union Territory of LaksFadweep 
Kavarattj Island - 682 ,555 

The Senior Administra.Oficer 
Education (DistrictPaic1ayath) 
Union Territory of Lakhadweep 
Kavàratti Island - 682 515 

The Principal 
Government Senior Sedndary School 
District Panchayat, Kiltari Island 
Union Territory of Lakhadweep 682 558 

(By Advocate: Mr.S.Radhakrjshnàn):: 

86. OA 898/2013 

K.C.Abdu! Khader 
Kulikaraya Chetta HousëL: 
Chetlat Island 
Union Feiritoiy of Lakshadweej- 682 554 

.j. 
(By Advocate: Mr.Shabu Sreedàit)!. 

Versu 

Respondents 

Applicant 

Union Territory of Lakshdwe represented 
by the Administrator 
Kavarattj Island - 682 55f5' 7 

The Director of Pa nchayaH::. I. 

U ni on Territory of Lakshadk'eep 
Kavarattj Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Laksladweep 
Kavaratti Island 682 555U 

4, 	The Principal 
Government Senior Secoidary School 
District Panchayat Chetlät Island 
Union Territory of Lakshadweep 682 554 

I1: 	
' 

(By Advocate: Mr.S.Radhakrishnàn) 1  

Respondents 



• 	
., . 	 •. . 

87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh): 

	

Versus 	: 

The Administrator 	1 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

Sub Divisional Officer 
Office of Sub Divisional Officer. 
Kalpeni Island 682 554 

The Director (Rural development)'l 
Department of Rural Deve!dpment.. 
Administration of the Union Territory 
of Lakshadweep, Kavaratti —682 .55 	 Respondents 

(By Advocate: Mr. S.Radhakrishnn.) 

88. • OA 905/2013 

Abdul Khader C. 
Chekkiriyammada 1-louse •, 
Agatti Island 

Buar Jamhar T.P 
Theklapura House 
Agatti Island 	 ) 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the UnionTerritory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Pan chayaths, 
Administration of the UnionTritory of Lakshadweep 
Kavaratti Island - 682 555 
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3. Project Manager 	H 
Desiccated Coconut Powder Unit 
Lakshadweep Devel ohnt Corporation Limited 
Agatti, Kavaratti - 682 555 

4 The Deputy Director (cmn) 
Laks hadweep DeveIoprnnt .Corporati on 
Kavaratti —682 555 

5. Village (Dweep) Panchayathi.. 
Agatti Island represened b'its 
Executive Officer - 625?53H 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

11 Safiyullah K.C. 
Kuttiyachada 	House 
Kalpeni Island 

2. Saifulla Mi 
Melaillarn House 
Kalpeni Island 

3. Kunhikoya M.V 
Mathil Valiyamrnada House 
Kalpeni Island 

4. Kidave K.O 
Kakkachiyoda I-louse 
Kalpeni House 

(By Advocate Mr K B Gangésh) 

Versus 

I. 	The Administrator 
Administration of the U3niori Territory of Lakshadweep 
Kavaratti Island - 682f555 

Director of Panchayath 
Department of Panchaaths: 
Administration of the tJJ.rión  Territory of Lakshadweep 
Kavaratti Island - 682 55: 

Lakshadweep BuiIdingDeyelopment Board 
Union Territory of Lakha4weep 
Kavaratti represented by its Secretary - 682 555 

N , 	 - 

N 
SN 

Respondents 

Applicants 



The Technical Officer 
Lakshadweep Building 1Ieve1opment Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath I-louse 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	

L 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayath 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its .Scrètary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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Village (Dweep) Panchayath 
'Androth Island represented by its 
Executive Officer -.682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kal pen i, Union Territory of Lakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDelhi — IIO 001 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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4. 	Junior Engineer, 
lectrical Section, Kalpeni 

Union Territory of Lakshadweep 

(By Advocate: Mr. S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

Respondents 

Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahanimed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamku lam I-louse 
Kalpeni Island 
Union Territoiy of Lakshadweep 

2 
	

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnmava House 
Kalpeni Island 
Union Territory of Lakshadweep 



	

03. 	Fareeda Beegum 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeili Island 
Union Territory of Lalcshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Vrus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.ANo. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Ka 1 pen i. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. l-Iariraj M.R) 

Versus 

The Ujiion of India 
Iepèènted by the Secretary to 
Govëhment of India, 
Ministry of Home Affairs 
New Delhi - 110 001. 

Applicants 

Respondents 

Applicant 



The Administrator 	 I 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on inthe case of quite a number of them for 

the last 10 to 20 years whiJe in the case of a large nmber of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayatb and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

being regularized even though they have been Working for years together, albeit 

on casual/daily wage basis. 1'herefore the common prayer in all these cases is For 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have reirenchedon completion ot the period of engagement, 

the prayer is for issue a direction to re-engage them. 



,'. 

The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and 0/hers - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that •going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various 1-ugh Coui'ts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondehts is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

con tent ion: - 

Secretary, Slate of Karnalaka & Others Vs. Urnadevi and Others - 
(2006) 4SCC 1. 

State of Rajosihcin Vs. Daa La! - (2011) 2 SCC 429. 



I 
Saiya Prakash and Others Vs. Stale of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N,Nanjundappa Vs. T... Thimmiah - (1972) 1 SCC 409. 

Jeemon VI?. Vs. Siate'ofKerala - 2012 (1) KfIC 397. 

Stale of Kerala Vs. Valsainina -2012 KLT294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299,325, 347, 354,366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration, in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997,   2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit; if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short,this process of casual engagement on daily wage basis for 89 days 
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as been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days, for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reitrated that it must he insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete fpr employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the c.ases in S. VNarayancippa -- AIR 1967 SC 1071; 

R.N.Nanjundappa -- (1972) 1 SCC 409 & B.N.Nagarajan - (1979) 4 scc 
507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Urnadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made Jhr not scrupulously following the conditions precedent 
laid down in the staiuiory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jour corners of the delegated power by the auihoriiy 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

COUrt he.d that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. Howeer, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



In Nanjundappa (Supra), the Apex' Court had held thus:- 

Jf the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat ?fIcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularizalion cannot be said to be a 
mode of recruitment. To accede to such a proposition would be. to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of, employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the fuhds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



any data as regards the actual reqUirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

17. Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of emp!Pyees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicaits have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 

S 



to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island touncil Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labOurers, the Tribunal issued the 

following among other directions: 

The Second respondent i.e. the Lakszadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 .qnd prescribe it prospectively to the Panchayats for granting 
tempOrary status to casual labourers as per the parameters of the 
schèt)ie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihisiration prescribes the scheme to the Panchayats for 
regularization of eligible casual workrs, no regular appointments 
would be made by the Pahchayats in respect of at least two third of 
the regular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

'd No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original Applications N6.1297 &218 of 1998 had rejected an 

identical relief claimed bysome oher casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Miniçoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be apoinimeni orders and the subsequent service 
ceri/icales. We have good reason 10 reject the same as those do not 
reveal the applicants' nexus with the Administration, of UT. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed .against any posts sanctioned or approved by the 
Lakshadweep Administration ................ . 

In the case on hand the applicants were not employed against 
any posts sanctioned by t,he adminisiraiioh and that would ma/ce all 
the dfjerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dail,y rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters siand, ihe.Administraiion of U. T. of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are conceined. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expend/lure on 
account of wanton appointments of staff against posts neither 
created nQr sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in 0.1).No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(h) notification 

dated March 7,2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artic'es 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have inyited 

our attention to various provisions contained in the Lakshadweep 

Panchayal Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once theAdininistration sanctions 'Grant-in-Aid', it is 

for 	the 	Panchayat 	to 	execute the various 	works 	like road 

construction/repair/maintenance, water supply, 	drainage, local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it hs already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of 1-laryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all  these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
CourtiTribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41'  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry'operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
N 



Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any ight 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) abOve, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS Oould be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of ,  two 
weeks before disengagement. 

In respect of (C), if the scheme under which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he slall be re-engaged before the 
next date of ,  hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.60612012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

	

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing_ regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some, solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without, any 

demur or protest. These, people cannot aspire to get employment in the 

mainland also'. The predicament of the islanders is understandable. 

F-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their servicesregularized. It has 

been reeatedIy held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in Service 

for a large number of years. 

	

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those, employees 

who have been working on casual basis For the last 5 to 'tO years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extrémely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the isLand. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Mministration. However, the Mministration 

shall address the issue relating to all these employees, who have been toiling 

for years together on casual basis with utmost compassion, and give' them 

the benefit of relaxation in age, educational qualifications etc, while making 

regular recruitment. 

OrIginal Application Nos. 212, 266, 268, 299 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordep in force as on today shall remain extended till 
April4,2014. I 
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